IN THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI
Original Application No.116/2014

IN THE MATTER OF:-

MEERA SHUKLA . APPLICANT
Vs

Municipal Corporation, Gorakhpur & Ors  ......... RESPONDENTS

IN THE MATTER OF:-

M/s Yash Pakka Limited

(formerly known as Yash Papers Limited} ....... APPLICANT

Compliance status filed for and on behalf
of Yash Pakka Limited (formerly known
as Yash Papers Limited) in view of the
order dated 27-09-2019 and the
inspection report filed by the committee
constituted by the Hon’ble Tribunal for
execution of the orders of the Hon’ble
Tribunal.

Most respectfully Sheweth:-
For Yash Pakka Limited

Sachin Kumar Stivastava
Company Sezretary & Head Lega!
-~



1. That the applicant company is incorporated and
registered under the Companies Act, 1956 and having its
Corporate Office at Yash Nagar, Ayodhya, Uttar Pradesh-
224135, the same is represented herein through its
authorized signatory. The name of the applicant
Company has been changed from Yash Papers Limited to
Yash Pakka Limited. A Certificate of Incorporation
pursuant to change of name of the Company issued by
Registrar of Companies, Uttar Pradesh dated 08.11.2019
is annexed herewith as ANNEXURE-1.

2. That vide order dated 27.09.2019 the Hon’ble Tribunal
was pleased to observe as under:

“20. Effluents have been found to be discharged in

the drain connecting the river for which the

State Pollution Control Board (SPCB) has

proposed environmental compensation of Rs. 40

lakhs. It is stated that earlier defaults by the

unit were considered by this Tribunal in the

year 2016 and now notice under Section 33A of

the Water (Prevention and Control of Poliution)

Act, 1974 has been issued by the SPCB

proposing closure for the violations.

21. According to the farmers, bandh was erected to
prevent polluting discharge damaging the
agricultural fields. However, according to the

SDM, the bandh was removed to check stoppage
of flow of the drain. The drain needs to be kept
clean and its flow need not be obstructed. A
updated joint inspection report is required to be
obtained from a joint Committee of CPCB and
the SPCB which issue will hencefost Yusnde®ia Limited
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with in O.A. No. 399/2019, Mr Saraswati vs
M/ s Yash Paper Limited & Ors.

Copy of the order dated 27.09.2019 is annexed herewith
as ANNEXURE-2.

3. That thereafter the matter was posted for 09.12.2019.
However, the matter could not come up before the
Hon’ble Tribunal on 09.12.2019 and is still pending for

consideration before the Hon’ble Tribunal.

4. That to the shock and surprise of the applicant that vide
impugned order dated 04.10.2019 the Respondent No. 4 |
raised a demand of environmental compensation of
Rs.40,80,000/- (Rupees Forty Lakhs and Eighty
Thousand Only) against the applicant purported to be in
compliance of thé order dated 27.09.2019 passed by the
Hon’ble Tribunal. Copy of the UPPCB Letter dated
04.10.2019 is annexed herewith as ANNEXURE-3.

5. That a perusal of the demand notice dated 04.10.2019
would indicate that the same has been stated to have
been issued in compliance of the order dated 27.09.2019
of the Hon’ble Tribunal, whereas a perusal of the order
dated 27.09.2019 of the Tribunal will clearly establish
that no order for imposition or recovery of any amount

has been issued égainst the applicant Industry.

That aggrieved by the impugned demand the applicant
submitted its detailed reply/representation dated
18.10.2019 before the UPPCB. However, the UPPCB did
not pay any heed to the representation made by the

applicant industry and proceeded to issue consequential
For Yash Pakka Limited
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orders. Copy of the reply/representation dated
18.10.2019 is annexed herewith as ANNEXURE-4.

7. That vide letter dated 18.11.2019 the UPPCB directed the
District Magistrate, Ayodhya to realize the impugned
demand from the applicant. Copy of the letter dated
18.11.2019 is annexed herewith as ANNEXURE-S.

8. That consequently the Tehsildar, Sadar, Ayodhya issued
Recovery Certificate dated 23.11.2019 against the
applicant for the realization of the environmental
compensation of Rs. 40,80,000/- (Forty Lakhs and
Eighty Thousand Only). Copy of the Recovery Certificate
dated 23.11.2019 is annexed herewith as ANNEXURE-6.

9. That it is categorically stated that the environmental
compensation to the tune of Rs 40 lakhs has been
wrongly calculated and illegally proposed by the UPPCB
against the applicant as it is evident from the
investigation report dated 06.09.2019 that the
cultivatory lands in question does not belong to the
Sfarmers rather it has been illegally encroached on
the Government Nala/drainage with a motive and
intention to the grab the public land and further
joint inspection conducted by the Joint Committee
constituted by Hon’ble Tribunal that pollution
causing due to obstruction in the said Tihura Nala.

. That in fact on the contrary the order dated 27.09.2019
clearly mentions that the issue with regard to imposition
of the proposed damages by the UPPCB will be
considered by it in O.A. No., 399/2019 titled as Mrs.
Saraswati Vs M/s Yash Paper Limited & Ors. F9f Yash Pakka Limited
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11. That the applicant herein has already preferred its
objections to the proposed imposition of environmental
compensation by the UPPCB before the Hon’ble Tribunal
and the said matter is still pending for consideration
before the Hon’ble Tribunal and that no
compensation/damages have been imposed on the
applicant so far as by the Hon’ble Tribunal. Copy of the
objection preferred by the applicant is already part of the
OA No.116/2014, contents whereof may be treated as
part of the present compliance status and the same are

not being repeated herein for the sake of brevity.

12. That thus a meré perusal of the order dated 27.09.2019
of the Tribunal, in whose compliance the impugned
demand and recovery is being sought to be made, reveal
that the impugned demand and recovery are illegal and
perverse as no such direction has been issued by the
Hon’ble Tribunal.;

13. That thus for the reasons stated herein above the

impugned demand and recovery deserve to be quashed.

. That further it is also submitted that the UPPCB has no
authority or power to impose and recover environmental
damages under the law and the same can be imposed
only by the Hon’ble Tribunal.

. That it is submitted that the impugned order dated
04.10.2019 (Annexure 3) and its consequential orders
dated 18.11.2019 (Annexure 4) and 23.11.2019
(Annexure 5) are arbitrary, illegal, stigmatic and is issued

in gross violation of the principles of natural .]u‘_s&c&sh Pakka Limited
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16. That it is unfortunate that the Respondent which is
“State” and “Instrumentalities of State” within the
meaning of the Article 12 of the Constitution of India,
1950 has chosen to flout all the principles of natural
justice and has issued the impugned order and its
consequential orders which seeks to seriously hamper

the running business of the applicant.

17. That it is humbly submitted that impugned order is
passed without considering the fact that the matter is
still pending before the Tribunal and there is no
direction/order of the Tribunal which could occasion

passing of the impugned order dated 04.10.2019

18. That the impugned order entails civil consequences and
is also discriminatory and arbitrary. As already seen, the
impugned order in the present case involved serious
financial liabilities upon the applicant and as the same
was passed without giving opportunity to be heard before
the Tribunal, it violated the principles of natural justice

and is, therefore,'illegal and deserves to be quashed.

. That therefore in view of the aforesaid facts it would only
flow that the impugned order dated. 04.10.2019
(Annexure-3) and its consequential orders dated
18.11.2019 (Annexure-4) and 23.11.2019 {(Annexure 5)

are unfair, illegal, arbitrary and deserves to be set aside.

20. That the applicant not having any other alternative and
efficacious remedy available to it, has preferred a writ
petition No. M B 866 of 2020 before Hon’ble High court of
Judicature at Allahabad, Lucknow Bench t?&“ﬁlﬁﬂ?&ﬁﬁl“&m od
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relief to stay the aforesaid recovery. The Hon’ble High
court of Judicature at Allahabad, Lucknow Bench vide its
order dated 14.01.2020 directed that “No coercive
measure shall be taken against the petitioner to
recover the amount till the next date of listing’. Copy
of the Honble Highcourt of Judicature at Allahabad,
Lucknow Bench order dated 14.01.2020 is annexed
herewith as ANNEXURE-7.

21. That in compliance of the order dated 27.09.2019 passed
by the Tribunal, a joint investigation was conducted by
the concerned Authority on 23.10.2019 & 24.10.2019
and a detailed report dated 25.11.2019 was submitted. It
is evident from a perusal of the aforesaid report that the
water quality of the Government Nala/drainage in
question is getting deteriorated due to the blockages and
obstructions created in it by the farmers. The salient

recommendation of the Joint Comiittee is as under:

“2..

The ponding and obstacle of flow causes anaerobic
condition in the Tehura Drain which further
deteriorated the water quality.

UPPCB has requested the District Magistrate,
Ayodhya for issuing directions to administrative
officers for dismantling Bandhas made by Farmers in
the Tehura Drain and also for issuing directions to
concerned departments ie. Zila Panchayat/Gramya
Vikas Vibhag for ensuring discharge of only treated
domestic effluents/sewage generated from the

villages located along the drain. ” For Yash Pakka Limited
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22. That on complaint of Mrs. Rampiyari, Gram Pradhan -
Tihura, Mrs. Jugra, Gram Pradhan — Rampur Halwara,
Mrs. Anita Singh, Gram Pradhan - Sarairasi, to the
SDM, Sadar Ayodhya, about the encroachment of public
land and on the complaint an investigation conducted by
Circle Officer Sadar, and on the basis of the report of
Circle officer Sadar, the Court of Sub-Divisional
Magistrate (SDM}-Sadar, Ayodhya has passed a
conditional order dated 23.11.2019 under Section 133 of
Cr.P.C. to remove all obstruction made on the Nala in
question. Copy of the Order of Sub-Divisional Magistrate
- Sadar, Ayodhya dated 23.11.2019 is annexed herewith
as ANNEXURE-8.

23. That subsequently in compliance of the order dated
27.09.2019 passed by the Hon’ble Tribunal, the Member
Secretary UPPCB vide letter dated 20.12.2019 has
submitted report of the Joint Committee before the
Honble Tribunal and the same is pending for
consideration before the Hon’ble Tribunal in terms of
order dated 27.09.2019,

24. That the Member Secretary, Uttar Pradesh Pollution
Control Board, Lucknow in compliance of order dated
24.09.2019 passed by Hon'ble National Green Tribunal,
Principal Bench, New Delhi in the matter of Meera
Shukal Vs. Municipal Corporation Gorakhpur & Ors. has
given following directions to the District Magistrate
Ayodhya under Section 5 of Environment (Protection) Act,
1986 vide Letter Ref. No.H45759/C-6/Jal-53/Faiza./19
dated 01.01.2020:-

i. Immediately remove all bandha made on the Tihura

Drain. For Yash Pakka Limited
- 8 - SachMKumar Srivastava
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ii. The waste water from the villages by the side of the
Tihura drain is discharged only after appropriate
treatment.

iii. Carry out de-sludging of Tihura drain in association
of Unit (Yash Pakka Limited) to ensure free flow of

treated water in Tihura drain

Copy of the Létter of the Member Secretary, Uttar
Pradesh Pollution Control Board, Lucknow dated
01.01.2020 is annexed herewith as ANNEXURE-9,

25. That the applicant industry has already carried out
de-sludging of Tihura Drain and submitted
compliance report on 01.01.2020. The compliance of
the same has also been inspected by the Joint
Committee constituted by Uttar Pradesh Pollution
Control Board | in Joint Inspection made on
26.02.2020 that de-sludging of Tihura drain has been
made by the Unit M/s Yash Pakka Limited. Copy of
the Joint Inspection Report dated 26.02.2020 is annexed
herewith as ANNEXURE-10.

26. That the applicant industry has spent Rs.2,12,47,434/-
(Rs. Two crores twelve lakhs forty-seven thousand four
hundred and thirty-four only) towards Corporate Social
Responsibility (CSR) in the last 5 years in the
surrounding villages of the industry. Copy of a Chartered
Accountant Certificate dated 21.02.2020 is enclosed
herewith as ANNEXURE-11.

27. That the Joint Committee vide its inspection report

dated 26.02.2020 has also observed that the

ror Yash Pakka Limited
aforesaid direction of the Member Secretary, %
Val

Sachin Kufiar
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Pradesh Pollution Control Board vide Letter dated
01.01.2020 has not been complied by the District
Magistrate - Ayodhya. Accordingly a reminder Letter
Ref. No.H49416/C-6/Jal-53[Ayodhya/2020 dated
28.05.2020 has been again issued by the Member
Secretary, Uttar Pradesh Pollution Control Board. Copy of
the direction of the Member Secretary, Uttar Pradesh
Pollution Control Board dated 28.05.2020 is annexed
herewith as ANNEXURE-12.

28. That the above éomp]iance carried out by the applicant
industry may kindly be taken on record.

29. That the applica:it industry is innocent and the victim of
the illegal acts ()f villagers who encroached the public
land near the Tihura drain and obstructed the free flow
of the drain. |

30. That the applicant industry is always bound by the law of
land and follow the environment laws and committed to

protect and improve the environment.
31. That the facts as narrated above are true and correct.

PRAYER
In view of the above facts and circumstances the
applicant humbly prayed that the compliance by the
industry and the relevant facts may kindly taken on

record in the interest of justice and fairplay,

Or pass any othér further order as the Hon’ble Tribunal

may deems fit and proper.

For Yash Pakka Limited

Sachin Kumar Srivastava
Company Secretary & Head Legal
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APPLICANT/AR

THROUGH Fot Yash Pakka Limited
Smhiﬁma
Company & Head Lesa
AYODHYA SACHIN KUMAR SRIVASTAVA

DATED: 13.06.2020 <Company Secretary & Head Legal
Authorised Signatory for the Applicant
Ayodhya
Mob.: +91 780000 08247




BENCH, NEW DELHI
Original Application No.116/2014

Nmry Stamp Affixed R 1600
IN THE MATTER OF:-
MEERA SHUKLA ... APPLICANT
Vs
Municipal Corporation, Gorakhpur & Ors  ......... RESPONDENTS
IN THE MATTER OF:-
M/s Yash Pakka Limited
(formerly known as Yash Papers Limited} ....... APPLICANT
Affidavit

I, Sachin Kumar Srivastava, S/o Sh. Devendra Pratap Srivastava, Aged
about 35 YEARS, Corporate Office at:- Yash Pakka Limited (Previously
known as Yash Papers Limited), Yash Nagar, Ayodhya, UP-224135,
presently at Ayodhya, do solemnly affirm and state as under:

1. That I am the authorized signatory designated as
Company Secretary & Head Legal of Yash Pakka
Limited and Applicant in the accompanying
compliance status on behalf of the Yash Pakka
Limited and as such am fully conversant with the
facts of the case and competent to swear this
affidavit.

2. That I further say that the contents of the
accompanying compliance status has been drafted

by me and contents of the same are true and correct

to the record maintained by the Company during

ordinary course of business and the same may be
i-or Yash Pakka Limited

Sachin Kumar Srivastava
- '2- Company Secretary & Head Lenal




treated as part and parcel of this affidavit and are

not repeated herein for the sake of brevity. _
For Yash Pakka Limited

Sachin Kumar Srivasiava
Compan & Head Legal
DEPONENT
VERIFICATION
Verified at Ayodhya on ............ day of ........... , 2020 the

contents of this affidavit are true and correct to the
information received and the record maintained by the
Company in the ordinary course of business and belief, no

part of it is false and nothing material has been concealed
For Yash Pakia Limited

therefrom.

Sachin Kumar Snv_astava
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ANNEXURE -]

_
GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

Office of the Registrar of Companies
Westcott Building, The Mall,, Kanpur, Uttar Pradesh, India, 208001

Certificate of Incorporation pursuant to change of name
[Pursuant to rule 29 of the Companies (Incorporation) Rules, 2014]

Corporate Identification Number (CIN): L24231UP1981PLC005294

I hereby certify that the name of the company has been changed from YASH PAPERS LIMITED to YASH PAKKA
LIMITED with effect from the date of this certificate and that the company is limited by shares.

Company was originally incorporated with the name YASH PAPERS LIMITED.

Given under my hand at Kanpur this Eighth day of November two thousand nineteen.

XS MINISTR

ODF CORPORATE
AFFAIRS(1) S
Gaurav Kumar
Registrar of Companies
| RoC - Kanpur
Mailing Address as per record available in Registrar of Companies office:
YASH PAKKA LIMITED
Flat No.202, 3A/172, Azad Nagar, Kanpur, Kanpur, Uttar Pradesh, India, 208002
For Yash Pakka Limited
umar Snivastava

Company Secretary & Head Leg
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ANNEXURE - 2.

Item No. 01 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 116/2014

Meera Shukla Applicant(s)
Versus

Municipal Corporation, Gorakhpur & Ors. Respondent(s)

L% earing: 24.09.2019
te of uploading the order: 27.09.2019

HON’BLE MR. JUSTICE ADARSH KUMAR GOEL,
HON'BLE MR, JUSTICE 8.P WANGDI, JUDICIAE
HON’BLE MR. JUSTICE K. RAMAKRISHNAN,
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER
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waf%,bodies and grofind water, speci ake, Ami

nd District

Tribunal noted the angga‘ﬁph that Ramgarh Lake, Ami River, Rapti
River and Rohani River in and around District Gorakhpur were
severely polluted on account of discharge of untreated sewage and
industrial effluents. Steps required to prevent contamination of water
bodies and groundwater were not being taken. This was affecting the

farmers and inhabitants, flora, fauna and ecology of area and

causing degradation of the environment. 103 water bodies are under
ror Yash Pakka Limited
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threat. There was no proper management of solid waste and no
designated scientific sanitary landfill. There was encroachment of the
Ramgarh Taal. CETP had not been set up. Industries were not
complying with the environmental norms. There was high organic
load in River Ami and Rapti and Sugar industries and Distillery units
were causing pollution. 557 persons died in the year 2012. About
50,000 persons died in the last 30 years. It was alsc noted that Ami,

Rapti and Rohani River are the tributaries of Ghaghara which

ultimately terminated into River Ganga. For public health at

High:€ourt with representatives of the CPCB, {IPPC
L 4 | . . 3,
Nigam to oversee compliance,nf directions of tHis
..-:.!:_i'if‘_ xr_(';;mmi?‘-' " " PE
£ £
issuedion the suljec

ing/fthe sources ‘ef contal

g steps for s%‘ﬁfy of

managetfient and"’ deal _
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.

pollution of water b}.g_gieﬁ':j drains and rivers in the area and ETPs,
STPs, CETP and SWM sites. Action plan was required to be prepared
for solid waste processing plant, proper functioning of ETPs and
CETP and also for making available potable water to the inhabitants
apart from undertaking rehabilitation program for compensating the

victims who had suffered. The Committee was to furnish reports to

this Tribunal for further action. rof Yash Pakka Limited

Sachi Kumar Srivastava
Company Secretary & Head Lagad
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The matter has been dealt with on several dates since then in the
light of reports received from the Committee. The Tribunal has
passed directions with regard to installation of STPs and CETP by
GIDA, closure of industries operating illegally, adding to the pollution
of the Rivers or their tributaries, shifting of construction activities
from the floodplain zones/catchment area, unscientific disposal of
municipal and other wastes. Reports have been dealt with from time
to time earlier vide orders dated 25.10.2018, 17.12.2018,
which a brief reference

07.03.2019, 29.04.2019 and 19.07.2019

. the forest land by
: District Lakhimpur, poliution by
M/s Gallant Ispatxl;i'x“i“iiterd, Gorakhpur by discharging effluent into a
drain joining Ami River, pollution by M/s Rungta Industries Pvt. Ltd.
and M/s Crazy Snacks Ltd. discharging effluent in GIDA drain,
" pollution by M/s Yash Paper Mills, and pollution of Ami River by
sewage generated in Gorakhpur, Sahjanwa, Unwal, Kauriram and
Khajni, pollution by M/s Bajaj Hindustan Limited (Distillery Unit),

illegal construction around Ramgarh lake and absence of sanitation,
For Yash Pakka Limited

Sach;n Kumar Srivastava 3
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violation of environmental norms by Baba Raghav Das Medical
College, Gorakhpur. The Tribunal directed the State PCB to take
necessary action for enforcement of law by closing the polluting
activity and recover compensation on “polluter pays principle” and
report to this Tribunal. With regard to encroachment action was
required to be taken by Principal Secretary, Urban Development and
report was to be given to this Tribunal. With regard to violation of

medical norms, report was to be given by Health Department. Jal

Nigam was to take action for STPs and GIDA for CETPs. Other

GIDA, Gorakhpur;“ Up, 1;“3, Burnet Pharmaceutical Pvt. Ltd., AL-1,
Sector -13, GIDA, Gorakhpur, UP, M/s Gorakhnath Agro Industries
Pvt. Ltd., FL-20/27, Sector-13, GIDA, Gorakhpur, UP, M/s Royal
Savera Foods Pvt. Ltd., FL-28, Sector -13, GIDA, Gorakhpur, UP and
M/s Dr. Sandhu Hatchery, FL-28, Sector -13, GIDA, Gorakhpur, UP.
The same were referred to CPCB for comments with further

directions to the state PCB to take action in the light of the said
of Yash Pakka Limited

Sac;:n Kumar Srivastave
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reports in accordance with law. UPPCB has filed an action taken

report which will be dealt with in the later part of this Order.

9. CPCB filed a report about the scale of compensation to be recovered
which was considered vide order dated 29.04.2019. The report was
directed to be acted upon by the State PCB. CPCB was to also deal
with the remedial action against illegal drawal of groundwater. The
compensation was to be revised based on actual period of violation.
The Tribunal also dealt with report dated 18.04.2019 dealing with

the transfer of forest land by the GIDA.

Urban Development Department was to file action taken report with

regard to construction by GDA in catchment area of Ramgarh Lake
which is still awaited. Review petition has been filed by GDA seeking
liberty to place its view point before the Urban Development

Department.

For Yash Pakka Limited

Sachin Kumar Srivastava .
Company Secretary & Head Lega
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11. It may be mentioned that apart from the reports relating to the
pollution of the waterbodies in question directly or indirectly and
other connected issues referred to above, the same learned Judge
was also overseeing the subject of compliance of municipal solid
waste in terms of order of this Tribunal dated-16.01.2019 in O.A. No.
606/2018 fwhich also covers compliance of Bio Medical Waste
Management Rules, 2016 (BMW Rules}).In this regard, reports have
been filed which have to be dealt with. In the same matter, Chief
Secretaries of all the States were required to remain present before

nal with the status of compli pn several important

of environment. After their appearanc ons have been

ed requiring them to monitor such compliances at #heir level at

' twice in a month. Reports of such monitoring are to

e?gm‘

the @hief Secretaries perﬁﬁ%ﬂy to this Tribuna
.,.,‘;‘1:% . ?g.l \%ﬁwm

i

amarEs = TmzeT! S

£ Jp— ¢
We HEY now n%te up for

Ii#..‘ill-

taken '-_;@‘p'ort ﬁlé 3-by the CPCB on 17.09.2019 {Pp
2503—2'5_"1:'."7'} m respect of M/s Malvika Cement Pvt. Ltd.,
Raebareli, Uttar Pradesh.
B. Report filed by UPPCB dated 13.09.2019 (Pp 2535-2567)
in respect of M/s K.M. Sugar Mills (Distillery & Sugar

Units), Masaudha, Ayodhya.

ror Yash Pakka Limited
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C. Action taken report filed by the UPPCB dated 23.09.2019
{Pp 2568-2590) in respect of M/s Yash Paper Ltd. and the
conduct of the SDM, Ayodhya in dealing with the matter.

D. Report of the UPPCB (Pp 2467-2471) on the subject of
environmental compensation payable by M/s B.R.D.
Medical College & Hospital (Nehru Chikitsalay),
Gorakh;iur.

E. Report dated 17.07.2019 (Pp 2087-2092) on the subject

of environmental compensation furnished by the UPPCB

in respect of:
M/s Bharti Research a.nd- Breedi FL-27, Sector-
13, GIDA, Gorakhpur, UP |
M/s Mother Shree Dairy, D-1/3D, 13, GIDA,
Gorakhpur, UP |

M/s Alkane;--‘“ﬁ%’ko’*?struction Pvt. Lg*, FL-24, Sector-13,
=1:1" 3 -T'-m’? e

& o
GIDA, Gotakhgur, UR
L T

afffféieeutieal

GIDA, Gorakhpur, UP
M/s Dr. Sandhu Hatchery, FL-28, Sector-13, GIDA,
Gorakhpur, UP Report dated 29.07.2019 (Pp 2115-2132)
on the subject of sand mining in District Jalaun and
Hamirpur, Uttar Pradesh based on complaint of one Anchal

Dwivedi to the effect that such sand mining was resulting in

crisis of underground water and contamination of

ror Yash Pakka Limited

Sach ar Srivastava
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A Faizabae {UP} ..P) *
r‘}) Er:n or. }9»1023/{3—
! . Mo,6662

N OF

groundwater, e-flow of the river was adversely affected and
damage was being caused to the river banks and river eco-
system.

II. Additional Report of the Committee dated 03.08.2019 (page
no. 2446} in respect of M/s Yash Paper Mills Ltd. & Rajepur
Villaage Darshan Nagar, Ayodhya, Faizabad, Uttar Pradesh on
the subject of industrial pollution alongwith report of the
CPCB with regard to Tihura Drain near Yash Paper Mills Ltd.

(Pp 2440-2445)

ummary of discussions and de

s of the Committee on

B, 2093-2113)

the subject of wetlands dated 18.07.:

jon at Pilibhit,

ucknow, Raebareli,

of River Gorirti dated 29.07. 2019 (Pp 2245- 2256)
V. Reports of the Committee regarding solid waste management
(including Bio-medical waste}:
a) dated 31.07.2019 (Pp 2135-2174) in respect of Agra;
b) dated 3 1 .07.2019 (Pp 2177-2244) in respect of Mathura;
¢) dated 31.07.2019 regarding Common Bio Medical Waste

Treatment Facility (CBWTF) in respect of M/s JRR Waste
ror Yash Pakka Limited

Sachin Kumar Srivastava
Company Secretary & Hgad Leg2!
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Management, Khasara No. 670, Mauja Dherera, Etmadpur,
District Agra, U.P. (Pp 2258-2273)

d) dated 31.07.2019 on the subject of Bio Medical Waste
Management at Sahara Hospital, Gomti Nagar, Uttar
Pradesh (Pp 2275-2310)

e] dated 31.07.2019 on the subject of Bio Medical Waste
Management at Dr., Ram Manohar Lohia Combined
Hospital, Vibhuti Khand Gomti Nagar, Lucknow, Mayo
Medical Centre, Vikas Khand-Il, Gomti Nagar, Lucknow, St.

Joseph’s Hospital, Vishal Khand-5, Gomti Nagar, Lucknow,

Nova (FORD) Hospital, Vikash Khdiic
Gomti Nagar, Lucknow, Uttar Prades!
dated 01.08.2019 on the subject of E
Management at S.N. Medical College &
Agra, Uttar Pradesh. (Pp 2305-2391);.

5@f R

dated 05. 0%0 lé on the subject ._‘“ﬂ Bi edl Waste

z

2 g,: :i-...%.
iy ‘&A Unit of Fagl A “I#8, Noida Uttar
‘‘‘‘‘ N j -"-’

Prddgidy (Pp 2394- P

T

earned Counse applicant, learned

Counsel for CPCB UPP(.}B UP Jal- Nigam and learned Counsel for
the Yash Paper M111 We have also heard learned Counsel appearing
on behalf of the Gorakhpur Development Authority (GDA) in Review

Application No. 47/2019 seeking review of order dated 19.07.2019.

14. While we propose to deal with the reports directly connected to the
pollution of water bodies and other connected issues at Gorakhpur,

or otherwise connected thereto, which have been dealt with in earlier

ror Yash Pakka Limited

Sachin Kumar Srivastava
Company Secretary & Head Legy!
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orders, other issues such as Solid Waste Management at places other
than Gorakhpur, sand mining and pollution of River Gomti may have
to be dealt with in the first instance by concerned administrative
authorities and report furnished to this Tribunal for further

consideration.

15. The reports relating to Solid/Bio-medical Waste Management
indicate violations. Such violations need to be remedies and action
taken as per law for compliance of statutory Rules, including

recovery of compensation on Polluter Pays principle. In order to do

direct that reports relating to Solid™ Wggte Management

'ding Bio-medical wastes} be forwarded t¢ Secretary, UP
appropriate further action and monitoring

" report being filed in O.A No. 606/2018 {Compliance of M

acco'rd_ig;fxg'ly, as | as this order is concerned,

#7y
i

pending further separate consideration as above.

16. We may now deal with reports at items I, I and III mentioned above.

I.  Reports filed by the CPCB and the SPCB
A. Action taken report filed by the CPCB on_17.09.2019 (Pp
2503-2517) in respect of M/s Malvika Cement Pvt. ILid.,
Raebareli, Uttar Pradesh.

For Yash Pakka Limited

Kumar Srivastava
Campany Secretary & Head e
10
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17. In view of report of the CPCB that the unit is functioning without
consent to operate and it has also installed tubewells without NOC,
SPCB may take appropriaté further action by way of stopping illegal
activity, recovering compensation and initiating prosecution in

accordance with law.

18. The Chief Secretary, Uttar Pradesh may have it examined as to how
electricity connections are given without consent to operate merely

on consent to establish and why tubewells are being allowed to be

dug without permission of the CGWA. An gppropriate mechanism be

Masaudha, Ayodhya.

a K

S o
Theiffﬁ_istillery and Sugar }mi%s of the industry bave be
e = §

1€

ympliant. In{,mﬁ qé th

Effluents have beenfound to be (ﬁscharged in the drain éonnecting
the river for which the State Pollution Control Board {SPCB) has
proposed environmental compensation of Rs. 40 lakhs. It is stated
that earlier defaults by the unit were considered by this Tribunal in
the year 2016 and now notice under Section 33A of the Water
(Prevention and Control of Pollution) Act, 1974 has been issued by

the SPCB proposing closure for the violations. For Yash Pakka Limited

Sagn Kumar Srivastava

Conpan Sy & Head ey

-25 -




21. According to the farmers, bandh was erected to prevent polluting
discharge damaging the agricultural fields. However, according to the
SDM, the bandh was removed to check stoppage of flow of the drain.
The drain needs to he kept clean and its flow need not be obstructed.
An updated joint inspection report is required to be obtained from a
joint Committee of CPCB and the SPCB which issue will henceforth
be dealt with in O.A. No. 399/2019, Mrs. Saraswati vs M/s Yash

Paper Limited & Ors.

). Report _of the UPPCB (Pp 2467-

environmental compensation payable
College & Hospital (Nehru Chikitsala

the subject of

e SPCB may proceed further in accordance with

its regort.
i,

e

. :izaba;l, Utta Pradesh pollution alongwith
report of the CPCB with- rega.rd to Tihura Drain near Yash
Paper Mills Ltd.

24. A joint Committee of CPCB and State PCB may take remedial action
to ensure that the Tihura Drain is cleaned and freed from any
industrial effluent or other pollutants. A status report in this regard
may be filed as already directed above.

IIL. Discussions of the Committee relating to wetlands

For Yash Pakka Limited

Sachin Kumar Srivastayal2
—-2‘ - Company Secretary & Head Logat




25. A Joint Committee comprising the Secretaries, Urban Development,
Environment and Forest and Irrigation, Flood Control Department,
Uttar Pradesh, UPPCB and the CPCB may take further action in
accordance with law, in the light of the report and furnish an action
taken report before the next date. The Nodal Agency will be Secretary,
Irrigation for coordination, compliance and furnishing report to this
Tribunal. The GDA is at liberty to furnish its view point to the said

Joint Committee. Review Application No. 47/2019 stands disposed of.

List the matter for further consideration 09,12.2019,

gnar Goel, CP
gdi, JM
an, JM

i Nanda, EM

For Yash Pakka Limited

SachirRumar Srivastava
Company Secretary & Head L et
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C. Action taken report filed by the UPPCB dated 23. 09; 2019 (Pp 2568-2590) i in respect of Mfs Yash
Paper Lid. and the conduct of the SDM Ayodhya in dealing with the matter. - _

-+ 20. Effluents hiave been found to be discharged in the drain connecting the river for which the State -
Pollution Control Board (SPCB) has proposed envirorimental compensauon of Rs. 40 lakhs. It'is:; . -
stated that earlier defaults by the unit were considered by this-Tribunal in the year 2016 and now " ‘
notice under Section 33A of the Water (Prevention and Control of Pollutxon) Act, 1974 has.beetr -f.:. *
issued by the SPCB proposmg closure for the violations: Tt
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For Yash Pakka Ltgmited ,

§‘acnmmar

T.CA2V, Vihhun Khand Gomti Nagar,.Lucknow 226010

Phone 2720831, 2720828, 2720691 & 2720681 - Fax: 0322 2720764 ‘
‘Email: info@unnch.com - Weh Site: www.uonch. com For Yaghﬁwmted

'28" . sn%&:mi

Company Secretary § HeagLezel
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ST Dear Sir,

ANNEXURE -4

gépseu pack lt RIGHT

15/UPPCB/Water
18" October, 2019

-The Chief Environment Officer — Circle V!
Uttar Pradesh Pollution Control Board
Buildlng No. TC-12V
vibhuti Khand, Gomti Nagar
Lucknow~— 226 010
Uttar Pradesh

Subject: Rep_resep!;ation for the revocatior/withdrawal of Letter dated 4" October,
2019 {received on 12™ October, 2019) bearing No.H42375/C-6/}al-53/Ayodhya/19
issued by the Uttar Pradesh Pollution Control Board, Lucknow, Uttar Pradesh

Reg: Deposit of Environmentai Compensation In the Uttar Pradesh Pollution Cantrol
Board in Compliance of the orders dated 17.12.2018, 07.03.2019, 29.04.2019, and
27.09.2019 passed by the Hon'ble National Green Tribunal, (Prlncipal Bench) in O.A.
No.116/2014 titled as Meera Shukia v. Munlcipal Corporatlon

Ref Your Letter'dated 4™ October, 2019 (received on 12 October, 2019} bearing

No. H42375/G-6/Jal 53/Ayodhya/19, '
Th:s is with reference to your aforementioned letter that vide the ordér dated 27.09.2019
passed by the Hon’ble. National Green Tribunal, Principal Bench, New Delhi (hereinafter
referred lo as the ‘Tribunal’), the Tribupal has rot approved/conﬂrmed the propesal of the
Uttar Pradesh Pollution Control Board {hereinafter referred to as the ‘Board’) to Impose the
-impugned Environmental Compensation of Rs.40.80/- Lakhs upen the undersigned industry.

it Is important to note that the Hon’ble Tribupal vide order dated 27.09.2013 for hearing made
on 24.09.2019 has directt‘_ed a Joint Committee comprising of Centra! Pollution Control Board
(hereinafter referred as CPCB} and this Board to file an updated Inspe'ctlon report towards the
issue. The said fact Is evident from the collective reading of Para 20 and 21 of the said-order,
- wherein the Hon'ble Tribunal has only required the loint Inspection Report by the CPCB and
this Board. However, it 1s noteworthy that the Tribunal has yet not given its final concurrence
with the findings of this.Board submitted under the reported dated 24.05.2019 and Action
Taken Report dated 23 09.2019. Instead; the Hon'’ble Tribunal has only relterated the

For Yash Papers Limied
s \; '
Yosh Papers i1d., Yash Nogar, Ayodhya 224 135, (UP) indla - Registersd Offiagrobly SineRth Rifiagad Nogar, -
P :'+91 5278 206900, 208901 F : +91 5276 258062 - . Kanpur - 208002, (U.R) indla
?nrY ashP kka Limited CIN- Lz4za1wmmcuu5294
ot Srivostava
Secretary & Heaf Lol -

For Yash Pakka Limited

Sachin Kumar Sﬂvaima!
Compary Secretary 8 Head Lega
-29- | __
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Y- ‘ undersigned Industry and permitted i'to run Its paper mill as per law.

;':E

JASH: | packitmant

' -obseruatlons made under ‘the report that effluents were found to be discharged in the dram
connectmg the river for: whlch this Board has proposed: (emphasrs supplied} environmental
compensation of Rs. 40 lakhs. It is cruclal to note that the. Hon’ble Tribunal has not: specified the
imposed impugned Enwrenmental Compensatlon to the tune ‘of Rs. 40.80 Lakhs with regard to

" the.undersigned Industry: rather it is made -a reference pf Rs.40 Lakhs only while adjudicating -

) the issue which is after all pending. conmdefaticin by the Hon'bie Trtbuna! Thus, it is not proper
to impose the impugned demand on the undersigned Industry when -the same has not been
directed by the Hor'ble Trlburral A copy of the order dated 24.09.20189 of the Hon’ble Tribunal .
i$ attached herewuh as Annexure 7.

‘It is to be noted that- the_i_l-Ion’ble Tribunal has directed the rhatter to be listed on 09.12.2019
~ for cobsideration of Joint Ih-sp_ection Report to be submitted by the jeint Committee vide order '
dated 27.08:2019. Therefore, the matter is- still pending adjudication before the Hon’ble
Tribunal; hence, the |mpugned demand raised vide letter dated 04.10.2019 in the name of
Enwronmental Compensatron is unreasonable arbltrary and coercwe in nature.

It is further |mperatwe to point out that the. undemgned Jindustry has already filed detailed

objectlons dated 21.05. 2019 to the Report of the Board dated 24.05.2019 whereby the Board
has proposed the Envlronmenta! Compensation of Rs.40.80/- Lakhs to be imposed upon the

undersigned Industry before the Hon'ble Tribunal, challenglng the same and the matter is still

sub judice before the Hon ble Tribunal. A copv of the objectlons to report of the Board dated

24.05.2013 is attached herewnth as 'Annexure 2.

1

"The Hon’ble Tribunal in its. order dated 27.09. 2019 has observed that “the defaults Qz the Unit
were considered bz this Tribunal Itv the vear 2016, It is also important to add that vide order
. dated 16.05.2016 passed in the OA No.43/2016, titled as M/s Yash Papers Limited v. Krishan
Kant Singh & Ors., the:Hon’ble Tribunal was pleased to dispose of the. case agamst the

it is important to note‘ ‘_that the c_aose of action arose in the presen_t.ease against ‘the
. undersigned industry after the Monitoring Committee submitted its report dated 29.11.2018 .
agairist the undersigned lndu'stry'exceeding i'ts térritorial 'jurisdiction
However, the Hon' ble Tnbunal passed the order dated 17. 12 2018 pﬂmarnv on the followlng _
. issues:- S : -
. 5.1,
1. The manganese concentratuon in the ground water sampIe was more than the
permissible limit in the drscharge from the factory

. | For Yash Papers Limited
2 Damage to the cuitwator land of farmers . - \
S arSuvastara
cumsmtaw& Mlﬂﬁ
Yash Papers Lid., Yash Nagar, Ayodhd 224 136, (UR), India - o RWMM‘FUNO.MW]?ZMNOQQ .-

- P'+91 6278 208900, 200901  F : k91 5278 266062 -, . Kahpur- 208002, {U.R} indka .
: : S ' ForYaehPakkelertad cm-mzalwmmcoosm

Company Secretary & Head Legdl

For Yash Pakka Limited

3 -35—-_ . ‘ c@msmumwx




[ .~ File}are attached herewith as ‘Annexure — 3’ and ‘Annexure ~ 4’ respectively.

\‘meopeuud..‘rbshNogur.Ayom\mzzMaa [U;P]. ‘ IWWM:MN&MWI?ZMW .

E  info@yoshpopers.com W : wwwyashpoperscom  For Yash Pakka Limited  CIN-1242310P1981PLC005294
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Though, after investigation into the matter, the Monitoring Committee itself vide its report
dated 29-11-2018 in Para No. 3 of Point No.29 of the report (Page No.1156 of Judicial File)
observes as under: , '

“Potable Water Committee states that Iron, Manganese and Lead were found
to be beyond the permissible limit at same locations but the contamination s
geogenic and anthropogenic in nature and not_due to discharge from the
factory.” '

A copy of Page No. 1156 as stated above of the report dated 29.11.2018 of the Monitoring
" Committee and |nspect1on Report of Potable Water Committee (Page No. 1165-1167 of Judicial

Itis signiﬂcant to note the aforesaid view is already reaffirmed by the Hon'ble Tribunal in the
matter of Karnail Singh &0rs. v. CPCB & Ors. vide its order dated 13.11.2018 and 22.04.2019,
Copies of the order dated 13.11.2018 and 22.04.2019 are attached heremth as '"Annexure — 5
and ‘Annexure - 6’ respectively.

As none of the themicals used in paper manufacturing process of the undersigned Industry
contain Manganese and, moreover, Manganese cannot be produced by reacting any of the
chemicals used by the undersigned Industry in its manufacturlng process. Therefore,
Manganese is neither used nor discharged by the undersigned industry. It is also important to
state that there is no parameter specified for Manganese In Charter for integrated Pulp and
Paper Industry and all sampling done by CPCB and this Board has not specified Manganese in
any analysis report ,

On bare perusal of Investigation Report dated 06.09.2019 bearing no.NGT-149/81-7-
2016/44(Writ}/2014 TC-2 Issued by the Under Secretary, Government of Uttar Pradesh, it is
evident that the Government Nala in question does not belong to the farmers rather it has
been in existence much before the establishment of undersigned tndustry. It also finds mention
in the letter that there was an inspection conducted, in February, 2019, by a State Level
Committee appointed in line with direction of the Hon’ble Tribunal by its order dated
17.12,2018 wherein the effluent discaarged by thé undersigned Industry in the Government
Nala in guestion was found within the permissible limits as prescribed by the Pollution Control
Board. It is also important to note the observation made in the investigation repart where it Is
categorically mentioned that the free flow of Government Nala in. question has been illegally
obstructed by some farmers and aiso now there is no requirement to take any action against

the undersigned Industry.: _ For Yash Papers Limited,

ar Srivastava

P:+91 5278 208900, 208901  F : +91 5278 258062 . ~ Kanpur -'208002, (U.P} india -

wmﬁwlﬂd
For Yash Pakka Limited

. Kumnar Sdvastws
- a - Company Seoekay & Head eg:
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it is relevant o note that, as per the aforesaid Investigatlon Report -there is no complaint
received by the District Maglstrate, Avodhya regarding destruction or any harm to the standing

crops because of the effluent discharged by the industry in the Goyernment Nala in question

and.as such it was further clarified that due to reasons mentioned therein there remains ne
. need to take any action against the unders[gned rndustry for the alleged violations.

A copy of Investlgatron Report dated 06 99 2019 bearlng no.NGT-149/81- 7-2019;’44(Wnt)/2014
"TC-2 issued by the Under Secretary, Government of Uttar Pradesh is attached herewlth as
‘Annexure ~7'. S

The other lmportant ponnts of ob;ectlon to the report dated 24.05. 2019 of the Board are given
.., herein below - oo . : : : :
C" ' . (a) That in view of the order- dated 29.04.2019 passed in the 0.A. 116/2014 the Board has
_been directed in Para 9 of the said order that:-
“The UPSPCB may- assess the amount of compensdtfon applying the
farmu!a faid down by. the CPCB ‘not only for the days mentioned In the
. . report of the CPCB but for the actual days of violation fro_m the begmnlng
but not beyond ﬂve years from the date qf calculation,”

-Assumlng not admrttlng the .rmpugned Environment- Compensati:'an, can only be
calculated from 723.05.2014 and ‘not “heyond ‘that. However, the -report dated
24.05.2019, it reVeaIs that the calculation is done for the period from 30.01.2014 to.
05.02.2014 and. 21.04. 2014 to 23 05 2014 whlch Is contrary to the order of the Hon ble
-Tribunal ' ; :

- Further, the Industry was:before the Hon’ble Tribunal from the year 2014 to 2016 and
“the Hon’ble Tribuna! has already dealt with the issues for the said perlod of time.
Therefore, the period of calculating the impugned Enwronmental . Compensation is .
incorrect and patently illegal. The Hon'ble Tribunal also admitted the facts in its order.
dated 27.09.2018 in Para No.20. A copy of order dated 29042019 of the Hon'ble
Tribunal is attached herewith as 'Annexure g.

%"

blied by the undersrgned Industry from time to time in true letter and frf
od/
~ , .- For Yash apefs l'-li"“'ﬂd

wmmm

Yosh Papers Lid., Yash Nogor, Ayodhya 224 136, (UP), thdia. - RegixfuedOﬂ?oo Fiat No. mz.amrz.mduaoar.
P.:'+91 6278 208900, 208901 F : +91 5278 258062 S : .- Konpur - 208002, (UP) Inclla
E Hinfo@yashpo W rwwmyashpcpemcom - . 7 CIN-L24231UP1981PLC005294

" For Yash Pakka Limited_

. . i
Saghgn’i‘ Kumar Sﬁvastava :

o L ‘ Company Secretay & Head Legat
TR
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{c) On perusal of réport dated 24.05.2019 of the Board proposing Environmental
Compensation, it reveals that the results of the sample report dated 23.07.2018 are
within prescribed norms. The conclusion of the Board for imposition of Environmental
Compensation by observing that the report dated 23.07.2018 s failed is erroheous in
view of the specific standards with regard to the undersigned industry. This oversight
has to be immediately corrected. '

(d) That on- perusai of repor: dated 24.05.2019 of the Board for imposition of
Environmental Compensation, it submitted that the undersigned industry has made -
camplaint against the inspection Team, regarding not providing the paraliel sample on
04.10.2018 to the undersigned Industry, which is mandatory U/s 21 of the Water Act,

: ' 1974). The inspection Team instead of providing parallel sample of the samples

(_r‘ collected on 04.10.2018, for the reasons best known to them, re-inspected the

h " undersigned Industry on 05.10,2018 and provided parallel samples thereof. It is relevant

to note that the result of the paraliel sample provided on 05.10.2018 was meeting the
parameters and thus there was no violation of the discharge standards.

{e} Though the Board projected that both the samples collected on 04.10.2018 and
05.10.2018 have been declarad failed but the parallel sample provided on 05.10,2018 is
meeting the norr‘n‘s. Hence, the report of the Board. is itself disputed and hence not
reliable. A copy of email dated 04.10.2018 complaining regarding not providing the
parallel sample and Report of parallel sample analysis report collected on 05.10.2018
are attached heréwith as ‘Annexure —~ 9'and ‘Annexure — 10'respectively.

(f) That the Board did not follow the procedure of taking samples as provided under the
Law and the same has been confirmed and admitted by the Monitoring Commitiee
constituted by this Hon’ble Tribunal in its letter dated 09 10—2018 on Page No.811 of
Judicial File of thls Case.

{g) The undersigned industry has been imposed with impugned demand of Environmental
Compensation to the tune of Rs.40.80/- Lakhs without any cogent reason for which the
applicant is not liable for the reasons elaborated above.

(h) Since 2016 theré has been no default reparted on the part of the undersigned Industry
regarding discharge of effluents beyond permissible limits, the same Is also evident from
last 16 inspections as mentioned in the objections as submitted by the undersigned
Industry to the ‘Hon'ble Tribunal. The same is not been reproduced for the sake of
brevity (See Cha t on page 2474-2476.of the objections dated 21.09.2019 of the Judicial

‘Fite). For Yash F'apers Limited
Kumer Srivastava
Compeny Secretary & Head Logal
Yosh Papen Lid,, Yash Nagar, Ayodhya 224 135, (JR), india .' _Reghtered Gifios : Fiat No, 202, 347172, Azad Nogax, -
P ¢ +91 6278 208900, 208901 F : 491 6278 256062 . Kanpur - 206002, (UR} india

" For Yash Pakka Limugd CIN - L24231UP19B1PLCDO5294
Kumar Sdvestava
Conpany Secsiary & Hoer Laga

For Yash Pakka Limited:

Sac;; Eumar Srivastava'

-32- - Comperny Secretary & Head Lega
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- After c0n5|denng the above objectlons,,the Hon’ble Tribunal dlrected for Joint Inspectron to be
conducted by the CPCB and SPCB and to submit its findings before the Hon’ble Tribunal
thereafter the matter is inow posted for 09.12.2019 for further consideration, hence the
impugned demand of money is unreasonébie and with’oUt émy authority of law. .

Therefore, you are hereby requested to take note of the above and revoke/withdraw the
aforesaid Demand Letter dated 4™ October, 2019 {received on 12" October, 2019) bearing
No.H42375/C-6/}al- 53/Avodhva/19 |ssued by the - Uttar Pradesh Pollution Control Board,

Lucknow, Uttar Pradesh
X Thanking You,’

Yours Faithfully, .,
for Yash Papers Limited

Sachin Kumar Srivastava |
: Company Secretary & Head Legal

Encl As above : ,
'
CC: For information and hecessary action

1. The Distrlct Magistrate Ayudhya'
Givil Lines " :
. "Ayodhya - 224001 .
- Uttar Pradesh

fz. The Member Secretaty
" Uttar Pradesh Pollutson Control Board
Building No.TC- 12V

ack it RIGHT
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Company Secretary & Kead Legal

 Vibhuti Khand, Gomti Nagar S ons WP P v ey
_Lucknow — 226 010
Uttar Pra‘desh
3. The Regional Director -
Central Pollution Contro! Board'
_PICUP Building, Ground Floor,
Vibhuti I(hand Gothtl Nagar.
Lucknow 226 Ofd
\tho;ieuud.;ﬁthogm_Awamezuas,mPle E - Regnfmdornoa namo.zoz,amn Azod Nagex, -
© P 491 6278 206900, zoa901 F *91 5273 256062 o : " Kohpur - 208002, (UP) India |
l . For Yash Pakka Limited
-Sﬁ Kumar Srivastava
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gpapers | T T
4. The Regional Officer - Ayodhya |
Uttar Pradesh Polfution Control Board .
1/17/104, Ram Nagar Colony,
Parikrama Marg
Ayodhya - 224001 : S :
For Yash Pakka Limited -
=T
Compoty Secwetay  Head Lo
'\,I:j"
Yash Papers Lid., Yosh Nagar, Ayodhya 224 136, (UR), Indla -+ Regiitered Cfios : Fiat No. 202, 31172, Azad Nogax, -
P:'+91 6278 208000, 206901 F : +91 5278 250062 ‘ . Kanpu - 208002, {UR) Indka
E rinffo@yashpopers.com . W : wwwyashpopesscom : CIN - L24231UP1981PLCO05294
For Yash Pakka Limited
: . S?ﬁ- Kumar Srivastava
. ‘Compary Seary 8 Head Legai
: : "'35' el
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"u'f"' UTTAR PRADESH POLLUTION CONTROL BOARD
: R@% ......... v ST/ T/ 53,/ 30T /2019 Dated /ﬂ //
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TRUNEE, MRER W & ¥ R SRY R2i® 17.12.2018, 07.03.2019, 20.04.2019 T 27.09.
2019 3 IFUER B wEH #|

AEET,

TR SR ivqe 30 ooy & wis (942375 /-6 /A /53 / 3F0EAT /2019 Reirn !
04.10.19 FT T TEW T W T WX, e grT Aad a9 o R0, T TR, e @ Reg ’
BN 4080 T (W0 AW oA =M BAR TH) & @i sfdfm W i §) sdm ]
gre sav waiaeela sftgRf ermafy o ¥ aef aw WA 4@ Br R ) kR WS oo T '
Reeft g waa sliovo TWEA 116,/2104 ART Yast T RS PRRTA TRER TG 30 A TR
AR faiE 27.00.2019 B [HETA i PrerEa -
C. Action taken report filed by the UPPCB dated 23.09.2019 (Pp 2568-2590) in respect of M/s Yash
Paper Ltd. and the conduct of the SDM, Ayodhya in dealing with the matter.
20. Effluents have been found to be discharged in the drain connecting the river for which the State
Pollution Control Board (SPCB) has proposed environmenta} compensation of Rs. 40 lakhs. 1t is
stated that earlier defaults by the unit were considered by this Tribunal in the year 2016 and now
notice under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974 has been
issued by the SPCB proposing closure for the violations.
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ANNEXURE-T

Court No. -1
Case :- MISC. BENCH No. - 866 of 2020

Petitioner :- Yash Pakka Ltd. Through Authorized Signatory
Respondent :- U.P.Pollution Control Board Through Member
Secretary &Others

Counsel for Petitioner :- Dhruv Mathur,Rahul Kumar
Counsel for Respondent :- C.5.C,A.K.Verma

Hon'ble Pankaj Kumar Jaiswal,J,
Hon'ble Narendra Kumar Johari.J,

Sri Dhruv Mathur, learned counsel for petitioner, Sri A.K.
Verma, learned counsel for respondent no. 1-3 and Sri V.P.
Nath, learned counsel for respondent no.-4 are present.

Learned counsel for respondent nos. 1-3, prays for and is
granted three days to seek instructions in the matter and if
necessary, may file short counter affidavit.

List thereafter as fresh.

No coertcive measure shall be taken against the petitioner to
recover the amount till the next date of listing.

(Narendra Kumar Johari, J.) (Pankaj Kumar Jaiswal, J.)

Order Date :- 14.1.2020
S.Verma

ror Yash Pakka Limited
Sachin Kumar Srivastava

Company Secretzry & Head L ga
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?achin Kumar Srivastava
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ANNEXORE -9

UTTAR PRADESH POLLUTION CONTROL BOARD

HEIT,

I5 & wrerig vl eRa aiffreR, 78 il # TR sovo T 116 /2014 HiRT
YFeT M YRRTE SR TREYR U9 3 § TR ey RA0E 24002019 & gR1
o qw Yot foo (gF 9 dwd a9 yod o), T R, e @ weew § uilRa
ey & gHTd 3y FrEEa -

According to the farmers, bandh was erected to prevent polluting discharge
damaging the agricultural fields. However, according to the SDM, the bandh was
removed to check stoppage of flow of the drain. The drain needs to be kept clean and
its flow need not be obstructed. An updated joint inspection report is required to be
obtained from a joint Committee of CPCB and the SPCB which issue will henceforth be
dealt with in O.A. No. 399/2019, Mrs. Saraswali vs M/s Yash Paper Limited & Ors.

A joint Committee of CPCB and State PCB may take remedial action to ensure
that the Tihura Drain is cleaned and freed from any industrial effluent or other
pollutants. A status report in this regard may be filed as already directed above.

72 f5 9T AR § TFT AR § Aguierd § BT ugyur R 98 g
Gouomwﬁwaﬁ-érﬁrﬂgﬁaqmmmﬁﬂwﬁmﬁmwmw@mw
2019 B fpar | W gRT e i 9 T 8

It is evident from the above observation, the ponding and obstacle of flow causes anaerobic
condition in the Tehura Drain, which also detoriating the water quality. Hence, the District
Administration may be directed to immediately removed all bandha made on the Tehura Drain.
Further, the major contribution of waste water flow in Tehura Drain is due to M/s Yash Pakka
Ltd. Hence, District Administration in association with the unit (M/s Pakka Ltd.) may jointly carry
out de-siudging of drain also make proper arrangement such as pucca drain and provide

of the Tehura Drain is discharge only after appropriate
treatment.
For Yash Pakka Limited
Sachin Kumar Stivastava
Comgany Sectelory & Head Legdl,
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T.C/12V, Yibhuti Khand Gomti Nagar, Lucknow ~ 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764

Email: info@uppcb.com - Web Site: www.uppeb.com o0 yoor Pakka Limited

Sach,nE éumar Srivastava

Company Secrtary & Head Legl
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ANNEXURE- 10

ffffj'

-~ Joint Inspection "Report :Q
‘Dt. 26 February, 2020
of

~ MJs. Yash Pakka Ltd.

[LLCEATTErrET,

(Formerly M/s. Yash Papers

"Limited),

For Yash Pakka Limited

Sachiéumar Srivastava

- 44 - Conpany Secetay & Hoad Lags
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+ Joint Inspection Report of M/s, Yash Pakks Limited {Formerly M/s. Yash |

Papers Liited), Darshan Nagar, Avodhya (U.P.).

Hon’ble National Green Tribunal, New Delhi passed order on dt. 27.09.2019
in the matter of O.A. No. 116/2014 Meera Shukla Vs. Municipal Corporation
Gorakhpur & others. The related pomon of the order passed by Hon’ble NGT is as

-given below-

“.eiv.. According to the farmers, bandh was erected to prevent polluting
discharge damaging the agricultural fields. However, according to the SDM, the
bandh was removed to check stoppage of flow of the drain. The drain needs to be
kept clean and its flow need not 1o be obstructed. An updated joint inspection

" repoit is required to be obtained from a joint committee of CPCB and the SPCB
. which issue will henceforth be dealt with in O.A. No. 399/2019 Mrs. Sarswaﬁ Vs.

M/s. Yash Papers Ltd. & others and
A joint committez of CPCB and State PCB may take remedial action to

 erisure that the Tilmra Drain is cleaned and freed from any industrisl effluent or

other pollutants. A status report in this regard may be filed as already directed
above...” - .

Accordifly joint inspection of M/s. Yash Pakka Limited (Formerly Ms.
Yash Papers Lihited), Darshan Nagar, Ayodhya (U.P.) was conducted by a team
of CPCB and UPPCB on October 23 — 24, 2019. The joint inspection committee of
CPCB and SPCB rwommendedrhntﬂ:eumtmaybedirectedtocomp]ywnhthe
fo]lomng directions- .

1- Themtshmﬂdpmperlymatemmwmaintmnde&mdmss in
aerauontank. :

2- ' The unit may further get its ETP adequacy assessment and water baknce
through reputed government institution such as IIT.

3-. The unit should properly operate its STPs to meet with the standards.

4-  The unit may be directed to submit environmental compensation (EC) aspet
. UPPCB letter dt. 04.10.2019.

" For Yash Pakka Limited

Sachin Kumar Srivastava
- 45 - Company Secrefary & Head Legal
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'p8- The unit should mstalled electmmagnenc flow theter for recyclmg of treated
' effluem.

6- _T_he unit should not dispose off inert lime sludge and boiler ash
. indiscriminately and should ensure scientific disposal of the same.

7- . The anit should instail online continuous emission monitoring system as per
SOP issued by CPCB under rule-9 of the Hazardous and Other Wastes

(Management and Trans- boundary Movement) Rules, 2016 for the
ut:hzahonofhaznrdomandaﬂmrwasm.

8- The unit should strictly camply with the conditions stipulated in HW
authorization as well a3 SOP issued for under rule-9 of the Hazardous and
Othér Wastes (Management and Trans boundary Movement) Rules, 2016 for
uﬂ:zanonofhm'dousandothwwamasammumeormpm-
processing either for co-processing or for any other use, including within the

. premises of the generator.

9. TheunitshouldmaintahedlogbpokofHWasper the Hazardous and Other
Wastes (Management and Trans boundary Movement) Rules, 2016.

10- TheumtshouldreusetothemmumummeMth'eatedefﬂueJnm protess
andmtmgauonaspenmgm:nanagmmtplansuhmuedtoUPPCB

The Unit M/s. Yash Pakka Ltd. Darshan Nagar Ayodhya submitted
compliance: report regarding short comings mentioned in recommendation of jeint
committee report regarding M/s. Yash Pakka Ltd. vide letter no. 14/NNGT/pint
inspection dt. 01.01.2020 to Regional Office and Head Office, Lucknow.
Compliance report sent by unit was received in RO office on dt. 01.01.2020 md
Head Office also in the same date, A photocopy of the compliance repon is

atnexed as &amm;ﬂl

In view of the compliance report submitted by umit vide letter po.
14/NGT/joint inspection dt. 01.01.2020 to RO and HO, a joint team of officen of
Regional Office and Head Office inspected the unit on d&t. 26.02.2020. At the tim.®

For Yash Pakka Limited

Sach!ﬁwnar Srivastava

Company Secretary & Head Legal




-of inspection unit was found operational and Mrs. Saurabh Srivastava,

Environmental Head was present as representamre of industry. The detail
mspecnon report is as follows-

1- &gc raw materisg n_nd produets-

* | Bleached Poster grade Papgr,'GlnzaQ Kraft Paper aud Pulp
T | Production Capaclty | 120 MT/Day,
3| Raw material used wheat straw, bagesse, gunny bags and soft wood pulp
3~ | Product Quality Poster grade paper & Kraft Paper
Fgg Tray Production - —
T | Production Capacity TR TP "
2 | Raw material usod "ETP Studge
3 |Product Qualiy | Esgemedimy
“Tableware mammmng | T
T | Production Capacity | 20 TPD
{27 [ Raw material used Polp
T3 | Product Quality Tastari, Thali, Pyati '
Pelint Manufacturing - - ”
1 | Production Capacity 30TPD
2| Raw material veed Pith
3| Product Quality | Pellet

The reported mstalled capacxty of unit iz 120 M'I‘/day Bleached Poster gnde
Paper/Glazed Kraft Paper and Pulp- 30 TPD.

3-  In'the industry sodium hypo chloride, caustic, Lime, Alum and ch]onne gas
.is being used as chemical.

4- . In the industry bleaching of pulp is done for the pmchnctwn of Poster Pajer..
In bleaching process of pulp chlorine gas is used.

5-  In the industry de-pithing of bagasse is done and as result of de-pithing, m;]n

is obtained which is used for manufacturmg of pellet and pcllet is used in
boilers as fuel.

) -IF Yash Pakka Limited

g1 1o o

Sachin Kumar Srivastava
Campany Secretary & Head Legal
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b £ Hution sources and its control _
Waste water (i.c. Effluent) generated from wetwashing, recovery, utility,
bleach plant, paper machine becomes moderate polluting in nature. Waste
water generated from digestion process becomes highly poiluted is nature
and generally termed as Black Liquer.
7-  Industry has Installed Effluent Treatment Plant (E T.P) based on activated
~ sludge process (i.e. ASP) for the treatment of moderate polluted effluent.
. B.T.P. comprises of following units.
" 7.1- Bar Screen
7.2- Save All Tank
7.3- Collection Sump
7.4~ - Hill Screen :
" 1.5- Equalization Tank
7.6- Anaerobic Lagoon
7.7- Maturation Tank
7.8- Reject Pit
79-. Coolmg Tower
" 7.10- Splitter Box
7.11- Primary Clarifier (2 nos.)
* 7.12- Acration tank (2 nos.)
7.13- Sccondary Clarifier
7.14- Polly electrolyte dosing tank
7.15- Final Clarifier
7 16~ Thickencr
7.17- Decanter _
7.18- Multi Grade Filter (2 nos.)
7.19- Activated Carbon Filter (2 nos.)
7.20- Micro Plate Settler (03 No.)
7.21- Belt filter press (01 No.)
7.22- Tertiary Treated'Efﬂuent Collection Tank

?\

Fid

§ . Efflucnt of moderate polluting in nature is collected from four chffq:gnt
* sources. Efflucrit generated from wet washing flows to Anaerobic Layon

and finally flows to collection sump through maturation tenk. Effyent
gencrated_from recovery section and utility section also flows to collegjon

~ =)

For Yash Pakka Limited
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Sachin Kumar Srivastava
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sump. Effluent generated from bleaching section flows to equalization tank
through cooling tower. Effluent generated from paper machine section is
collected in sump and then pumped to Hill Screen for fiber recovery. Filtrate
of Hill Screen is finally pumped to splitter box. Splitter box also receives -
effluent from equalization tank and sump pit. From the splitter box effluent

~ is being divided into -two streams and flows to both Primary Clarifiers

followed by Aeration Tanks and Secondary Clarifier. Sludge from Primary

| Clarifiers is thickened through inclined screen and B-2 Thickener. Studge of

secondary clarifier is dried and dewatered with the help of decanter,

‘V-notch and Ultrasoriic flow meter has been installed at the outlet of ET.P.
. and electromagnefic flow meter has been installed at the inlet of B.T.P.. Log
' booklsbemgmamtamedbythemnt. ‘

The unit has installed separate energy meter formeasmement of energy
consumed in the operation of ET.P and logbook of énergy consumption is
being maintained. -

The Unit has established euv:ronmental b having faclhty of malysls of pH
TSS, B.0.D, C.0.D., MLSS, ML.VS$ and D.O. etc. Logbook of samples
analyzed is being maintained by unit.

‘The unit has installed online effluent momtonng system at outlet of ET.P

for parameters like pH, TSS, B.O.D. -and C.O.D. Online monitoring syatem

" is connected with serverofUP’PCB and CPCB.

13-

Industry has installed electromagnetic flow meter in the treated efﬂuent
- recirculation pipeline. Asrepomd,h'eatedemuentlsbemgusodbytheumt

"~ for following purposes-

14-

13.1- Gardening =
13.2- Ash quenching
13.3- Irrigation -
13.4- Fire-fighting

13.5- Spraying on bagasse
13.6- Pulp mill

All wnits of E.T.P. installcd were found operational during  inspecton.
Sample of effluent from Inlet of E1P, final outlet of E'1'P and asration tayks
-were collected in order to check the adequacy and deposited Central 1ab,
" H.0., Lucknow for analysis. Analysis report of the samples is awaited.

“ T

For Yash Pakka Limited

— 49 - Sachiﬁm'nar Srivastava

Company Secretary & Head Legal
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Previously Sample from final outlet of ETP was collected on L:Lnted
{1.08.2019 by Regional Office & was analysed by Central Lab, H.O., for the
parameters pff, TSS, BOD, COD and result were found for analwsed
parameters with stipuled Norms for discharge in surface water. Copy off the
analysis report is as enclosed as Agnexare-02.

Chemical Rmvg_l_'x Plant

The unit has instatled continuous dlgester of capacity 130 TPD for dtgestmn
- of Agro waste raw material and batch digester of capacity 4 MT per batch
fot cooking of gunny bags.

‘ThegunnybagzsoookedwlthS%NaOHmbamhdxgester After the pulping
. operahon,swamlsblownwtﬁomﬁied:gester The cooked gunny bag is
" dumped in open. Theﬁ:eeblnckﬂquorlsconectedmmpandmenmmped

to CRP section. Aﬁetﬂlﬂt,oookedgunnylswashedmpoachuwasher and
washﬁ]ﬁategoestoequahzaﬂontankthmugb closed drain. The unit is using
perfordted plate for the management of black liquor from the cooked gurmy,
where cooked gunnybaglsunloadedonperfomzd plateandblack liquor is.

collected into pit by gravity.

Industry has installed cheuucal recovery plant (CRP) having repoﬁed
installed capacity of 140 MT per day for the treatment of black liquor
generated from production process. CRP comprises of following main units—
18.1- Falling film multi effect evaporator

18.2- Cascade evaporator

18.3- Recovery boiler

184 Re-caustisizing plant

The unit has installed mass flow meter for WBL measurement at pulp miil
section, mass flow meter for HBL, flow meter for measurement of steam
consumption in CRP énd separate energy meter for measurement of energy
consumption in operation of CRP. The unit has installed web camera facing
towards CRP stack. All the flow meters and energy meter are connected w;,th
the DCS system.
Treated effluent from final outlet of ET.P. is dlachmged into Tihura Nala.
which ulnmately meets river Satyu after traversing a distance of
appmmmately 10 an,

it hag insia Sed: Cell for fiber recovery.

| For Yash a

Sacﬁ.;n Kumar Srivastava

- 50 - Company Secretary 8 Head Legal
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~Aig pollution sources and its control measyres
22-  The unit has installed turbines of capacity 2.5 MW and 6.0 MW for power

generation. -

23-  The unit has installed one D.G. set of capacity 1250 KVA. which have been
placed in closed room and DG was installed with acoustic enclosure. The
height of stack attached to D.G. set is approx 07 meter above the roof,

24-  The main sources of Air pollution in the industry are boiler attached to 6.0
MW T.G. Set, thermic fluid heater, recovery boiler and boiler attached to 2.5
MW T.G. Set. Detail regarding capacity of boiler, thermic fluid heater, fuel
consurnption, stack and APCS is as given bellow-

SI.. | Bofler/Heater Capacity Fuel | Stack APCS

No. | . N Consumption - | Height '

f- | Power boiler attached | 50 TPH Paddy Husk- 245 | S0 meter | ESP

t0 6:0 MW T.G. set TPD |
o Bagasse Pith- 35
3= | Recovery Boiler 140 TPD as| 140 TPD as black | 50 meter | ESP

o bisck hquor| liguorsolid ' |

_ solid . .

3. | Thermic Fluid Heater | 3000000 | Bagasse Pith- 12|35 meter [ Mujti
' Caloric per| TPD, ' cycloné and
hour Bagasse Pith wet scrubber

o ‘ pellet- 12 TPD : :

4 | Boiler attached to 2.5 | 20 TPH & 22 | Paddy husk- 110 | 34.14 Multi -~

{ MW T.G. set .| TPH TPD, | meter syclone
Bagasse pith- 15 . | wet scrubber
TPD . ” o

5 Peliet Unit 02 . pumber | Electric 25 meter | cyclone dust

pellet machine collector

25- Monitoring of stack emission attached to all boiler has been performed on

dated 05.02.2020 by M/s. Sawen Project and Labrotries Pvt Ltd, Lucknow. -
As per stack monitoring report annexed as Annexure No. 03 indicates fat
concentration of pollutants in the flue gas emission is within the stipulaed
Nortns. |

~ For Yash Pakka Limited

Sa&fn Kurar Srivastava

Company Secretary & Head Legal




Raw Water Requirement

26— Main source of fresh water supply in the unit is ground water, Presently unit
is meeting its fresh water requirement through five (05) tubewells.
Electromagnetic water meters are installed on the tube wells and logbook of
fresh water abstraction is being maintained by the unit.

27- In the industry fresh water is used for domestic as well as industrial
purposes; Waste water generated from water used in domestic purposes is
treated into STP (02 No. capacity 25 kid and 10 kid ). Each STP compnses

 of following units je. -
27.1- Bar Screen Chamber
27.2- Oil Charitber
27.3- Collection Pit, MBBR (02 No.)
-274- ndary Tube Seitier
~ 27.5- Chloriie Contact Tank (disinfection unit]
27.6- Multi Grade Filter ,

27.7- Activated Carbon Filter.

.- At the time of inspection both the STPs were found operational and
samples from final outlet of both the STPs were collected and déposited to
Central Lab H.O. Lucknow on dt. 27.02.2020. Analysis report of the

' samples is awaited. -

NOC ofgrmmdwaﬁerabstrachonforﬁmcubw meter per dey has been
granted by COWA dt19.08.2019 which wi valid till 08.08.2021. Copy of
the same is as enclosed as Annexure-04. :

29- The unit has obtained consent for emission under section .21 of Air
‘(Prevention and Contro! of Pollution) Act, 1981 and-its amendments which

s valid up to 31.12.2020.

30- The unit has obtained ooment for discharge under section 25/26 of Waes
(Prevention and Control of Pollution) Act, 1974 and its amendments which
isvalidup to 31.12.2020.

3l- The unit has obtained authorization for Hazardous and Other Waaes

. (Management and Trans boundary Movement) Rules, 2016 and which is

valid upto 31.12.2023. . ?

For Yash Pakka Limited

Sach%asma
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olid and hazardous waste peneration details
32-  Unit generates solid waste such as E.T.P. sludge, boiler ash and inert lime
. sludge. As reported, B.T.P. sludge generated is used in the manufacturing of
Egg Tray as-raw material and remaining is sold to Board manufacturing
units of pearby area. Boiler ash is used for low-land filling and inert lime
. sludge is sold to ACC'cement plant. Photocopy of the purchases order is
Annexure-05. Record of boiler ash and inert lime sludge is being
" maintained by the unit. Spent oil is used as fuel in boiler.

. () Water sprinklers have be
- material storage yards.
®) Spnnklmg of water- through tankers on roads within industry
.premises.
- {¢) Retention wall amlmd raw material storage yard.
" {d) Mesh installation over the boundary wall were height of boundary
wall is less,
{e) Tree plantation near boundary wall.

installed for sprinkling of water on raw

Status of compliance of short comings mentioned in Joint inspection -
report of. CPCB and SPCB dt. 23-24 October, 2019-

Pomt j . Compliance Statns
1- The tnit should properly opemte its | Samples has _been collected and

ETP to maintain desired MLSS in|deposited to Central Lab, HO.

aera_uontank_ Eucknow. Decision regarding the

- ' compliance may be taken on the basis
of analysis report. -

2-  The unit may further get its ETP |Unit has  obtained  adeqmcy|
adequacy assessment and water- balance | assessment report of cxisting RYT
through reputed government institution | from apex organization of india for}
such as IIT. paper industry i.e. Central Pulp yad

For Yash Pakka Limited
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3-  ‘The unit should properly operate its
STPs to meet with the standards.

UPPCB letter dt. 04.10.2019,

of treated effluent.

| Photocopy of the adequacy assessment

Samples has been collected from the

4. “The unit may be directed to submit
environmental compensation (EC) as per

07,

5~ The wunit should installed
electromagnetic flow meter for recycling

6- The unit should not dispose off
inert lime sludge and boiler ash
indiscriminately and should ensure
scientific disposal of the same.

Paper Research Institute, Saharanpur.
Unit has submitted report to the Board.

report is attached the Annexare-06.

outlet of both the STPs and deposited
to Central - Lab, H.Q. Lucknow.
Decision ' regarding meeting the
standereds may be taken on the basis
of analysis report.

Unit has filed writ petition no. 866 of |
2020 in Hon’ble High Court, Lucknow
Bench against R.C. issued by District
administration Ayodhya on the basis
of letter no, H-43769/C-6/water/S3/
:Ayodhya/2019 dt: 18.11.2019 sent by
UP. Pollution Control Board. Order
passed by Hon’bie High Court on dt.
14.01.2020 is enclosed as Annexure-

‘Complied. (Photograph attached 2s
Angexure-08)

Unit is selling its inert lime shudge to
Ms. ACC Ltd, Industrial Area,
Tikariya, Gauriganj. Photocopy of the
PO order is attached the Annexyrep9.
Presently unit is disposing off bojjer
ash’ for filling of lodying area throygh

- 54~
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For Yash Pakka LimitedL

Sachin Kumar SrivastaweJI
Company Secretary § Head Legd)
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.l" 7- The wunit should install online

continuous emission . monitoring system
as per SOP issued by CPCB unnder rule-9
of the Hazardous dand Other Wastes
(Management and Trans boundary
Movement) Rules, 2016 for the utilization
of hazardous and othelf wastes.

‘8- The unit should strictly comply
with the conditions stipulated in HW
authorization as well as SOP ‘issued for
‘'under rule-9 of the Hazardous and Other
Wastes (Management and Trans boundary
‘Movement) Rules, 2016 for utilization of
hazardous and other wastes as a resource
or aftér pre-processing e:ther for co-
processing or for any other use, mcludmg
within the premises of the generator.

9-  The wnit should maintained
logbook of HW as per the Hazardous and
Other Wastes (Management and
Transboundary Movement) Rules, 2016.

10- The unit should reuse to the
maximum extent of treated efflvent in
process and in irrigation as per irrigation
management plan submitted to UPPCB.

Regarding installation of online
continuous  emission.  monitoring

| Place,

"| purchases order is

-Unit has obtained authorization mmder

generated from the unit is burmt in

system purchases- order has been
issued by  unit to M/s. Errand
Enterprises Pvt. Ltd., 1206, Peari
Omax, Plet No.- B-1, Netaji Subhash
Pitampura, Delhi on dt.
30.12.2019. Photocopy of the
enclosed as
Annexure-10. |

Hezardous and ° Other  Wastes
(Management and Trans. boundary
Movement) Rules, 2016 which is valid
upto 31.12.2023. - Authorization has
been issued for waste ‘oil and sludge
generated ' from the ETP. Waste oil

recovery boiler and sludge genemted ‘
from ‘the unit i3 used in Egg Tray| -
maoufecturing unit 8s raw  material |
and rest sludge is sold to near by
Board Mill manufacturing units.

Unit is maintsining logbook of H'W
gerierated, Photocopy of the logbodc is
enclosed as Agnexure-11.

Treated effluent is being used by prait
for suppression of fugitive emisjon
from bagasse storage yard with ¢he
help of 30 sprinklers. Unit has E.,jg_

o

For Yash Pakka Limited

-
: 1T A Y1

Sachin Kumar Srivastava
Company Secretary & Head Lagal
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pipeline network on the West and

. {South boundary wall. 09 delivery

poiots has been made for providing
treated effluent to farmers for
itrigation for reducing the discharge of

effluent in Tthura Nala.

Compliance Status of direction issued by HO letter d¢. 13.12:2018

Previously inspection of the unit was made by a committee constituted by
HO Lucknow. Committee inspected the industry on dt. 04-05 October, 2018, On-
the basis of inspection report of the committee, directions were issued by Board
under section 33A of Water (Prevention and Control of Pollution) Act, 1974 vide
letter no. H-29800/C-6/consent water-53/Faizabad/1 8 dt. 13.12.2018. Latest Status

of pointwise compliance of direciions is ds follows-

Point

lch'mplim:ce Status

ieeierrr s R e reg]

T-Onit should improve housekeeping,
within plant area and indusiry

2-Unit should improve storage and
handling of inert lime sludge and pith. |

3-Unit should clean the rest shrubs
situated on the both banks of Tihura
nala. |

Unit has made several arrangements as
possible for improving house keeping
.l.l‘ - » l I om P Ily
house I * ) il] I‘ . » i -r
premises may be considered as

Unit has made arrangements as
possible for improving the storage arzd
handling of inert lime sludge and pith.
Presently, storage and hendling of
inert lime sludge and .pith may be
considered as satisfactory. “

Complied.

For Yash Pakka Limited

Saclégumar Srivasiava

Company Secrelary & Head Lagat
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4-unit should make retaining wall on
both the sides of T:hura nala within
industry premises. |

5-The unit should modify the exiting
tertiary treatment unit by adopting
latest technology for improvement in
efficiency of tertiary treatment.

6-The unit should reduce the fresh
water consumption. -

7-FThe unit should reduoe the waste
water generation,”

Complied. Retaining wall has been
constructed by the unit.

Complied. Industy has installed
polyelectrolyte dosing tank.

Unit is meking all its efforts for
achieving - the action points and
ultimate goals mentioned in charter
made by CPCB for pulp and paper
industries situated in Ganga Basin.
From the visual of records during

" | inspection it was observed that fresh

water consumption per Ton of paper
production is reducing;

Unit is making all itz efforts for
achieving the action points and) .

ultimate goals mentioned in charter
made by CPCB for pulp and paper
industries situated in Ganga Bagin.

8-The unit should ensure maximum
reuse/recycle of treated effluent to
ensure the minimum discharge of

From the visual of records dwing
inspection it was observed that waste
water generation per Ton of mper
production is reducing.

Treated effluent is being used by ynit
for suppression -of fugitive eminjon
from bagasse storage yard with ¢he

treated'efﬂugent into -Tihura Nala.

help of 30 sprinklers. Unit has |pid
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9-The umit should. submit irrigation
management plan duly prepared by

any reputed agriculture University.

10-The unit should adopt the practice
reducing the

of _irrigation for |
discharge of effluent in Tihura Nala.

t1-The unit should obtain NOC from
| C.G.W.A.for - actual consumption of

fresh water as early as possible.

12‘The " unit should ensure the
scientific disposal of inert lime sludge

and ash.

13-The unit should imake necessary
achieving the

modifications for

pipeline network on the West and
South boundary wall. 09 delivery
points has been made for providing
treated effluent to farmers for
irrigation for reducing the discharge of
effluent in Tihura Nala.

Complied. Unit has submitted
irrigation plan prepared by Department
of Environmental Science, Dr.

RMLAU, Ayodhya to Boexd,

Unit has leid pipeline network on the
West and South boundary wall. 09
delivery points has been made for
providing treated effluent to farmers |
for imigation for reducing the
discharge of effluent in Tihura Nala.

Unit has obtained NOC from CGWA |
for abstraction of 7500 m3 per day
which is valid upto 08.08.2021.

Umt is selling its inert lime sludge to

Mj. ACC. Ltd, dustrisl Ares,
Tikariya, Gauriganj. Photocopy of the
PO order is sttached the Aunegure-12.
Presently umit is disposing off toiler
ash for filling of lo-lying area through
vendors. N

Samples from ETP inlet, outlet axad
aeration tank has been collected axad

'

-

standards of discharge in " to surface

&R ~

deposited to Central Lab, HO.

| -For;Yash Pakka Limited

Sachit Kumar Srivastava
Company Secretary & Head Legdl




Fwater s stipulated in Environmental | Lucknow. Samples has been collected
(Protection) Act, 1986. from the outlet of both the STPs and

- - - also deposited to Central Lab, H.O.
Lucknow. Decision regarding meeting
stipulated Norms in Environmental
(Protection) Act, 1986 may be taken
-1 on the basis of analysis report.

14The unit should ensure the|Unit is in the process of ensuring the
‘compliance of different action points, | compliance of different action points, |
ultimate goals and BMT(Bare|ultimate goal and BMT. Maximum
Minimum Technology) as mentioned | points have been complied and rest are |
in charter prepared by CP.CB: for | in process, '
|pulp & Paper Industries of Ganga

Basin. | |

15-The unit should take corrective |30 sprinkiers have been installed by
measures for abatement of pollutiorn | the unit in the bagasse storage yard for
due to fugitive emission from raw |suppression of fugitive emission.
| material storage yerd. Pith storage [ Arrangements have been made for
yard and inert line slurry storage yard. | suppression fugitive eniission from
' | pith storage yard and inert lime shrry
storage yard. Mess net upon boundary |
‘wall in North and North-East side has
been erected by unit for abaternent of
poilution due to fugitive emission.

16-The unit should upgrada the | Unit has installed Wet Scrubber for
AP.C.S. attach with 2.5 M.W.Power | upgrading the existing APCS., Thus
Boiler. - | umit has complied the direction. ]

In the joint inspection report of CPCB and SPCB in compliance of order cit.
27.09.2019 in the matter of Q.A. No. 116/2014 following recommendation has

" been made- _ .
= _‘-\\ & ‘ fk/
f“)(x g Wabay < . '
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For Yash Pakka Limited

Sachin Kumar Srivastava
Company Secretary & Head Lagal
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- “It js evident from the above observation, the ponding and obstacle of flow
causes anaerobic condition in the Tihura drain, which also detoriating the water
quality. Henca, the District Admnmsn*atmn may be directed to immediately remove .
all bandha made on Tihura drain. Further, the major contribution of waste water
flow in Tihura drain is due to M/s. Yash Pakks Lid. Hence, District Administration
in association with the unit {Yash Pakka Ltd.} may jointly carry out de-sludging of
drain and also make proper arrangement such as pucca drain and provide gradient
to ensure free flow of water. The District admmlstrat:mmay also ensure that waste
waterﬁ'omthevdlagesbythesldeofme'ﬁlmmdmnlsdlschargedonlyaﬁer
Y appropriate treatment.”

During inspection it was observed that de—sludgmg of Tihura drain has been
made by the unit'M/s. Yash Pakka Ltd. Photograph de-sludging of Tihura Nala |
provided by the unit Anmexure No-~13. At the time inspection it was found that
bandha made in: Tihura Nala for obstructing the flow of Tihura Nala at village
Rajepur Mnnjha has not been removed. Photograph of handha at Rajepur Manjha is

enclosed as Apgegure-14. Dug to obstruction in f Tihura Nata possibility
of ponding, anserobic cond:tton and detoriation in wafer quality of Tihura Nala
_may not be ruled out.
. Theabove inspection/sy reportismzbmxﬂedforyourpemsalandfurther
: 8 e aetion. 9O o ““;' '2
. ) _ o
ﬁ (CB. Vetma) wmmNamRa%: 0
EE.
CEOQ-6 H.O. Lucknow : Ayodhya
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L. ¥YAsSH anKn o MwertrC ced
L= Dackaging with o Sout
L'; h 14/NGT/Joint Inspection
I st January, 2020

S .I The Regional Officer - Ayodhya
'ﬁ Uttar Pradesh Poliution Control Board
La- , Near Modaha Rallway Crossing '

Parikrama Marg, ‘

L3 - Ayadhya - 224 001
I . Uttar Pradesh !

3 - Reg: Compliance of ] on_in_Complian ational Green

K Tribunal, New Delhi and 27.09,204

Dear Sir,

j | L
This is with_reference to- the captioned subject, we are hereby voluntarily submitling the

compliance of observation of Joint {nspection carried-on 23.10.2019 by Team of CFC8
and UPPCB as per direction of Hon'ble National Green Tribunal, Principal Bench New

Delhi vide order dated 24.09. 2019 and 27.09.2019:-

" Sr. |Observation ;| -
No. i

T | The Unit shal-properly operate its

CQmplIancu

§

ETP to maintain desgired MLSS in
Aeration Tanks.

)

The unit is efficiently operating its ETP
and maintaining the desired MLSS in
Aeration Tank. MLSS is fuctuating
according to weather condition however,
the Company is nagutany meet out the
desired level,

Irrrfmp: .‘

m_fr

£

The Unit shall further get its ETP
adequacy assessment and water
balance through reputed
govemment institution such as
NT. ‘

<)

The Unit has recently conducted ETF |
adequacy assessment and water balan ce
through Central Pulp & Paper Ressarch
Institute, =& Nationa!l [evel Ingijate
congtifuted as an autonomous body
under the administrative conirq of
Departmentof  Industrial Policy &
Prornotion, Ministrty of Commerce ard
industry, Govt. of India to promote R in

the field of pulp & paper. The g¥P
Adequacy Report is atlached g%

'
e € C ¢
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Formiely Yash Popers Limited

vash Pakika Limited, Yasiy Nagar,
*J-5278-298174 | connact
www yashpakica.con

' (UP), india

e \““Q

Registered Office:
Kafipur - 208002, (0P, mirka
CIN L 24233UP1981PLCOOS294
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'Annoxure iy
t No. 202, 3A/172. Azed Nagar,

For Yash Pakka Limi
* {Q )
W i‘z:bidmpj by Saché Kumar Srivastava
\{' }\-;c'.é % ) "‘Q" - €1 - Campany Secretary & Head Legal
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3 | The unit should properly operates its | The Unit is already . .meet out the
STPs to meet with the standards. standards as faid down by Poflution
: Control Board which is also ewvident
from various inspections: done at
District Level Commiitee, State Level
Committee and Joint Inspection Team
in Compliance of Hon'ble National
- . Green Tribunal Order.
4 |The unit shall direct to submit|The Unit has filed its Objection before
Environmental compensation (EC) as { Hon'ble National Green Tribunal
per UPPCB letter dated 04-10-2019. |[challenging  the  Environmental
Compensation which is sl pending
bafore Hon'ble National Green
Tribunal, New Delhi.” The copy of
| : : gb}edﬁonisaﬁaduedas'kmoxure—
§ | The unit shall install electromagnetic | The unit has installed’ electromagnetic
flow Meter for the recycling of treated 2?;; Msw;hfgr the Recycling of treated
effiuent. - i uent. -photo of the same is
! (53 L’MS Mer aftached as ‘Annexure — 3.
The unit shall-not dispose of Inert | The unit is nit disposing of Ined lime
ime sludge & Dboiller ash slud%e & boiler ash indiscriminately.
indiscriminately and should ensure | The ime sludge Is being sold io ACC
‘sclentific disposal-of same. Cement and sclentifically disposing the
' ash. The copy of Purchase order of
Lime Siudge of ACC Cemenl is
. altached as ‘Ammexure —~4',
7 [The unit shall installed online { The urit has already issued Purhase
Continuous Emission  Monitoring | Order to Errand Enterprises Pivate
System as per SOP issued by CPCB | Limited, Delhi for fofal value of
| under Rule 9 of the Hazardous and | Rs.18.90 Lakhs. The copy of the
other Wasies (Management and | Purchase Order dated 30,12.2019 fs
Transboundary Movement) Rules, | altached as ‘Annexure ~ §°.
2018 for the utilizaton ‘of
hazardousand other wastes. - : .
The unit shall strictly comply with the | The Unit is complying the condiipns
condiions  slipulated - in ~ HW | stipulated in HW authorization as well
authorization as well as SOP issued | as SOP issued for under Rule 9 of the
for under Rule 9 of the Hazardous { Hazardous and Other Wistes
and Other Wasles (Management and | (Management and  Transboungessy
Transboundary Movement) Rules, | Movement} Rules, 2018 for e
2016 for the utikzation of hazardous | utilization of hazardous and - wner

and other was'es as a resource or | wastes ?MSO:? or_after pre
g Formany Yosh Papers Lim ' N\ _;f’/(’ j’ ' ‘A}’.-

i
<

enrde
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Registered Office. Figt MO 202, 3AN72, Azad Nagar.
Kanpur: 208002, (UL, India .
CIN: 124231UP1981PLCO05294  FOr Yash Pakka.Limited

vah Paika Limited, Ya
+91.5278- 258174 |
erwwyashprakka.com

. Sactlin Kumar Srivastava
- 62 - Company Secretary & Head Lesad
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Packaging with a Soul

processing ether . for co- inc!uding within the ‘premises of the|-
processing or for any other use, | generator.
including within the premises of
the generator. —
9 | Theunit shalt maintain log book of | The unit is maintaining proper log book of
HW as per the Hazardous and | HW as per the hazardous and other
Other Wastes (Management gnd | wastes (Management and Transboundary
Tfe:nsboundafy Movement) Rules, | movement) Riles, 2016.
2016 . :
10 {The unit shall reuae to the | The unit is reusing iis treated effluent in
maximum extent of treated | process and in irigdtion as per irrigation
offient in ‘process and in|management plan submitted to UPPCB.
irigation as  per irrgation | The Unit has also -taken various
management plan submitted to| measures as submitted to Pollution
UPPCB, : Control Board in volintasily compliance of
'. Saryu Action Plan.

{

Kindly teke note of the compijance of the same and inform the status of the same to
Head Office of Uttar Pradesh Pallution Control Board for submﬂting the same fo Hon'ble
National-Green Triburial New Dalhl

4

Thanking You,

RRFFFTTTT TS

[(f((frf[«ffffff

Yours Faithfuﬂy X
for Yash Pakka Limfted

m.(M

fFormerly Yash Papars Limited

vazh Pakiy Limited, Yash Nagat, Ayodhya ).24135 {UP), !ndia ) Registerad Olfice; - Flat No. 202, 3A/172. Azad Nagsr. .
201-6278-258175 | Tomehayachpakka com Kanpur. 208602, (U.P), indls
yvowrwyashpabkn, com ) . CIN: L24231UPMS81PL CO0%294

For Yash Pakka Limited

-
\
r

S nKumarSrlvastav;
Company Secrelary & Head Leg
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| , . ANpExURS -3
- SAWEN PROJECTS & LABORATORIES PVT, L1

PAN INDI
Regd. Off, : 409-A, Sahara Shopping Cenre, Faizabad Road, Lucknow - 226018 (U.P), IND
Toisfax :.0522 - 2341312, 2344895, Moblle : 737D444471.73, 9450738044, ,(9435)5263

. 1o Websita : www.sawenconsullancyservices.com, E-maf ¢ coniact@sawenconsuitancyservices.ct
Dt ) E-mal} : consultancy_sewens@yahso op.in. spipl Iko@gmad.com. consultancy sawens@gmail o
180 0081: 2008, OHSAS 190012007 Cortitied CIN Ne.: U24208UP2009PTCR3TS

' Stack smisslon Quality o '

H
. Sample Code: EQ-SPLPL-1175 : . Repart No.: SPLPL/BQ/TR/144/19-20
Sample Deseription: Stack Emission lsswe Date: " 18.02.2020
L, Stack Atiached To: Recavery Boilsr Samplingdone byMr.Ankit Chaubian® M Viin'
Amblent Alr Temperarure: 19°C BollerCapacity: ¥ Tonnes piv howr
.-3 Source of Mopitoring: Statienary Seuwrce Emizsion  Type of Puck Stack Ligusr
I X Date of Montcoring: 065.02.202¢ . : Sampling Plan & Procedure: S0P-8Q-20
Date of Amalysis: 07-12.02.2020 Sthck Disndeter: 1.76meters
‘ Stack Helght (froin GL): 50 theters Saurce Kun Time (he): Continisous
Distance of Platform {from GL): 17 vieters . Wedther Conditionsi fleacsky
. MOC of Stack i MS. . Atmwspheric Frossure: 739:mm of Mercury
_Land Useat Lycation: Industrisl . Fhae Gas Exit Veloeity, (il vec): 90
I " Stack Témplerature: 160°C wnmm Y: 78679,058
. : - Stack Tap: Circular . {ifany): BS.P. "
l%g
I‘Qt

P

Name & Addvess of Client: M/s Yash Pakka Lid, Yash NagarAyodhya,(U.P)

SNO | PARAMETER TESTED | YBSTPROTOGOL | UMIT | TEST | Seepdards for
. a : RESULY | Botlers as per

Crthamd
MofF & CC
1. Particulate Matter {(PM) lls;. “islzﬁswm 1) mg/Nm* 1241 150
~— - e " s P 2
2| Sulfur ploxide(sosl lzsg;esa Bl | oghn® | 182 -
3. .Oir‘i‘des q!'ﬂitmgfﬁ(ﬂﬂ.] % ,'; 255 {Part 7)- g/ N 233 .
4, | Carton Monoxide[CD} | 15: 13270:1992 % on N
4 . . {{Reaff2009) | X
3 | Carbon Dioxide(C0,) i5: 1”:;;;}” : % 10.9 -
*End} of' Report’

NN veport relaten te the tvsted samplt el for varisut parmuelers, s ubseved M the B of ampiag, I shindd
b6 vepradticed whatly or tu part without the prisr watiieh Pernsissino af ibe babomtoey.

AN ot senples shall be dnitreped wler turo weeks from tire dite oftssue of test nepott, unlesyaytherwied sheciiied, b
DALy ofdnberatery (s Huiind 1ahe Involced smmannk only. i :

For Sawen Projects & F

4
ahJ

) WHTORING & "TESTING « WATER - EFFLUENT « AIR * STACK/FUGITVE EMISSION « SOIL » NOISE » FOOp & ./TRITION
|« GEO TECHNICAL INVESTIGATION « RED * PHARMACEUTICALS + COSMETIC » MOBAE SORMATERFERTWLIZER TESTNG KIT
Q) vrng Evionmiantst Cloarances From MOEFISEIAA « Securisg NOC from SPCB + 1A » ENP » Env\Enengy Aud + DPR + amsibility
veprorts « Watsr 5 Effluent Management Studies + E-Vaste Menagernent * Munkips) Solid Wasts Munagement » Hazarious Waste Ma 2ayenen |
© B Medial Wanta Monagament..« AR SurveyRoverty 8- Sosiet Impact Aszesmmant Regiod » Rock Engineadng Rapart « Righ AnS2ssnwe
- [sRsi57 Managorvion) Plan « Polkition ContriX Sysieme (Tumkey basis) - ETP's + WTP's + STP'ss ARPCS + R.O. Syslams » Rai Watar b0

O Labotatories : Fall No, 2 & 10 & 14, LDA Sommercial Compiex. Vibhav Khar, Gomtt Nagar, Luckaow : 226 010, '
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3 _ |
’ x SAWEN
; PROJECTS & LABORATORIES PVT, LTD,
P PAN INDIA
Rogd. Oft. : 409.5, Saham Shopping Conire, Fiizabed Road, Lucknow - 226016 (UP.), INDIA
P ) - _ Talofax © 0522 - 2341312, 2344805, ‘Mobile : 7370944471.73, - 9450738044, 0415526310
e e, Wabclte : www.sowenconsulioncyservioes.com, E-nmeft : contact@sawenconsullancydervices.co.
P E-mall : consultangy, sawens@yahoo,co.in, spiptiko@omall.com. oonsullancy.sawens@Ggmak.com
‘? 150 §001: 2008, OHEAS 130012007 Cortiind o M No: UZAZSNUP200PTCORTIOY
Stack Emission Quality -
g Sample Code: EQ-5PLPL-1178 RepartBio.: SPLPL/EQ/TR/147/19-2¢
Sample Description: Stack Emission {astie Date: 18.62.2020 '
‘3 . Stack Attached To: Boiler No.-4 : Samplingdong by:Mr.Ankit Chonhiaid Mr Vijendra
¢ Ambient Air Temperature : 19°C BoHer Gapaeity: 4 Tonnes per hiour
Source of Mopitoring: Stationury Sburce Emissian  Tipe oF Fuek Paddy Husk and Sugarcane bits
Date of Monitoring: 05.02.202¢ © Sampling Plag & Precedure: S0P-5Q-20
E Dateof Analysis: 07-12.02.2020 Stack Qiajveter: LSmekers
[, Stack Height {from GL): 35 meters . Soyrce Hean Time.(hr): Continuous
_ Distarice 6f Platform (front GL): 15 mevars - Weater Corititions: Qear sky
r_s MO of Stack : MS. _ Atmdsphiseic Mressure: 739 mm of Marciry
- Land Use at Location: lndustrial Flue Sy Exlt Veloclty (m/sec): 7.8
l’ Stack Temperatitre : 185°C Fiie gas Discharge (B3 /hr): 49373861
[’ Stack Topi Clreular . ] Ang): Wet Serubber -

Mame & Address of Client: M/s Yagh Pakfa Lid, Yash Nugerpodhyai(U2)

SN0 | PARAMETBR 1RSTED | TESTBROTOCOL | UMET | TEST .| Standariisfor
| RESULT | Boilers as per
C2CB and
_ MogE & €C
) : Guigafinay
11. Psrt.!culauull.llttgr'[!?ﬂj ;%B‘Snsscmn' oMo 108 150
2 Sulﬁsrmoxxdg[sﬁzl . IS: 11285 (Part 2)~ | Mt | 104 L
1. pmdes of Nitrogen{ N0, ?-éggzss(?m?)- Trgmmt|] 28 | -
4 | Carbon Monoxide(CO)} [ 15:13270:1592 ~ : ' B e
. ' {Realf 2009} :_» M -
: 5. | Carbon Dioxide(COy) 8:13290:45%2 - | 89
I - :(llesflzwn -
k.‘\_ . . : . ' “Endl of Repon*
. Nate:
he 3 risny porsmt  obaprv ™ . .
'N. e i e /2 ¥ s

P NThe tost sxmpics shall be deatroyed alter twe wocks [rom Vhe.dabi ofitsug of Lag? report, unbess wihtrwise specified,
Rere iy af 1sboratory i3 Hmited 1o the inwdred umowt ouly, ., “
\ For Sawen Projects & Labo

SFESTING + WATER - EFFLUENT - AR » STACKFUGITIVE EMISSION + SOIL + NOISE » FOOD ‘A y JTRITION

o G ICAL INVESTIGATION « RED * PHARMACEUTICALS * COBSMETIC « MOBUE SOWWATERFERTILIZER TRg T K3 kit
L, Securing Envirosnwental Cluasrances: From MOEF/SERA » Sacuring NOC from SPCB - EIA « EMP + EnviSnergy Audd - DPR . Feasiin
Ryparts + Wster 3 Cfusnt Managemeni Studims * E-Waste Managemen! » Municipst Sofid Wasle Mansgamen! » Hazutdouh Wttt joABusme
» Bin Modicsl Waste Menageiesi + RR SurveyPoveily & Bocinl impact Assessmani Ropos) * Rodl Enginewting Repon « Risk pgastesmen)
» L2savier Managermond Plan » Poliution Conteol Systems (Tumkey bisis) * ETP's » WTIa « STP'g» APCE * R O. Svsierma + Ralo Wl (g 27v0stng

L aboratories : Hall No. 2 & 10 & 14, LUA Commarcial Conspler. Vibhav Khand, Gomil Nagar Lucknow - 226 Gty ) P
— For Yash Pakka Limit
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Company Secretary & Heaftegd




- SAWEN rrosecrs & LABORATORIES PVT. LTD.

PAN INDIA
Rogd. ON. : 408-A, Sahara Shopping Centre, Faizobad Road, Lucknow - 226016 (U.P); INDIA
Tolefax : 0522 - Z341312, 2344955 Mobile : 7379‘44471*73 9450738044, 5415526310
Wabalte ; m:memumlmwywviees com, E-mall : wﬂm’mmmmwmﬁs o

E g A “o Emat: consultancy._sawens@yalion.con, spiptiko@gmall.com, conaultency.sawens@gmail.com
) 150 S001: 2008, GHSAS 1H0M:2967 Coriled i Ho.: UZ4QIUPIOIPTCEITI?
, Stack Emission Quality ‘
’ Sumple Code: EQ-SPLPL-1177 : Report No; SPLPL/EQG/TR/146/19-20
', Sevaph Dexeription: Stk Enissicn st Date: 1R02,2020
- Seavk Atlached To: Botter No.-5 Sunxdingsdine by:Mr Ankit Chisvhiod, & Vijendra
Awbient Aiy Temperature : 19°C - BailerCapactty: 50 Tonnes per hour
. Source of Monitoring: Stationary Source Emiw;m Type of Fuef: Paddy Husk ancd Bagasse bifs
. Date of Maaitoring: 05.02.2020 Sampliog Plan & Proceiture: S6P-5Q-20
- Date of Analysis: 07-12.02.2020 Ragk Dinmeters 20maters
Stack Beigint (from GL): S0-meters Sovree Run Timethe): Continuous
: . Distance of Platforsn (from GL}: ﬁm ‘Waeather Conditionst Elar sky
MOC of Stack : M5, Atosphieric Prussure: 739 mm of Mercury
Land Use at Location: Industrial Flue Gas Exit Velexity (m/zec): 9.1
' Stack Temperature.: 165°C _ _ Fiue gas Discharge [ﬂm’/hr‘). 10270457
: Stack Top: Circular ) APLS (ifany): E.S.P

Name & Address of Clients M/s Yash Pakka Ltd, Yash Nugarayodiya, (..}

Pudl G.NO T PARAMETER TESTED | TESTPROTOCGL | ONIT | TFEST | Standards for
. : . RESULT | Rollors s per
) ' ' ’ ChCBaind
,ﬁ - MSEF §.0C
_ R q . . | cuideiines
H t -Particulate Matter (PM) l%él!&iﬂ’art 5O mg/Nm? 1362 180 -
= ved .‘ PR . '1 M N , R
2. | Suifur Dioxide(S04) i% 11255 [Part 5+ i _
%_ | 2005 i mg/Mm* | 15.6
3, Oxides of Nitrogen{N0,} {15: 11255 (Part 7. s B
l\t : Bk mg/Nm® | 262
¥ . t4 Carban Menoxtde[COJ i 13270 1992 0% <04 o
) {Rﬁﬂ r .
" 5. | Carbon Dioxide{Cdz) | 18: 132701 _ " 103 ~
[Reaft. 200‘51 ' .

[ L.
)

*End of Repore

T numutu-bm tn st tested sample only for snriess parameters, 5 ebserved st the uuwplmpﬂng. 1t showy
\NNant be reproduced wholly or i pact whtheutzhe prior writtén et mission ofthe Lahavatory,
We ves sumpies shidl e dustroyed After Swe weoks o We dato ulizeue of et repart, anld o

Wi

_‘_i;ﬁ“'
Fw, oy _,L'l"v ’ .
‘-‘,E—-’“.

t‘- . ey
J ,ig : / 5’ Rutl'mrlzed SIgnan'?:}
STING « WATCR + EFFLUENT + AIR + SYACKIFUGITIVE EMISSION - 508 + NOISE + FOOD mUTRlﬂﬂ'
g ! 1G4 uNESTIG.’.TION RED * PMARMACEUTICALS + COSMETIC + MOBNE SOWMWATERFERTRLIZER Yga THG K
t. ww ng !‘.—'.mlmmmnlal Cloarances From MOEF/SEIAA « Secwing NOG rom SPCB « EIA ¢« EMP » EnvEnergy Ay » PR,  Feagibil
m,m Water & Eifluen Munsgauw:d Sivdies » E-Weelas Mansgement » Municipsl Solit Watls Management * Hazardous W s NABING

+ Sio Madcel Waule Mansgeinent .« RR SurveyPoveryy. & Socisl inpact Asvesomont Repont » Roch Engineoiing Roport « Rigy 5596tsme
» Disastor Managumend Plan « Paliutiar Centrol Systams (Tuenhoy biagiz) * ETP's + WTP's » 5TF 'k APCE « RO Symm * Rain Wy, ytarcesix

1 aboratories - HaR No 2 & 103 14, LDA Commercal Compiex, Vibhav Khand, Gomli Magan. ‘Lucknow - 226 0\)(“ i’

o~

| -[J-J_-

For Yash Pakka Linjited

Sachfh Kumar Srivastava
- 68 - Company Secretary & Head Legad




SAWEN PROJECTS & LABORATOR [ES PVT, LTD

PAN INDI}
Ragd. OF. : 409-A, Sahara Shopging Cenbre. Faizabad Road, Lucknow - 226016 (UP), IND.
Toltax : 0522 - 2341312, 2344925, Mobile : 737944447173, 0450738044, S41552631 |

Website | www.sawenconsullbntysevices.com, E-enail ! mmad@»mmmw:mes cot
E-mail : consultancy mﬁyﬂmmm splpi iko@gmai.com, consultancy sawens@igrmail.co

Dwidiculud o Ervicomant s § Giae

150 608%: 2000, ONSAS WIMISEEMSINA - o0 iy O Mo UAZXSUP2000PTCONTS0
Sample Code; EQ-SPLPL~1176 Report No.: SPLPL/EQ/TR/145/19-20
Sample Description: Stack Emission fssue Dacer 18.02.2028
Stack Attached To: Thermic Fluid Heater Samplingdone try:Mr.Ankit Chavhan& Mr.Vijendra
Ambient Alr Temperature: 19°C BollerCapacity: 0.5 Tonnes per houy
Source of Monitoring: Statishary Uworce Emission  Type of Food: Bagusse
Date of Ronitoring: 05.02.2020 Sampling Plan & Procedure: SOP-3Q-20
Date of Anaiysfs: 07-12.02.2020 Stack Diomeler: &%mters
Stack Height (from GL): 35 meters . Sovirce Run Time: (hr): Continuous
Distance of Piatform {frowm GL): 8 mevers Weather Coaditions: Clear sky
MOC of Stack : MS. . Atspospheric Pressured 739 mm of Mercary
" Land Useat Location: Industrial : mo Gas Bxit Velodity (n/sec): 7.6
Stack Tempernture: 142°C gas Discharge {Rms/hr); 20688.735
Stack Top: Giroutar ' m:émmy} ‘Wet Seribbier

Name.& Address of Cliens: M/s Yesh Pakits 154 Yieh Negar Ayodhya(up) ,
SN0 | PARAMETER TESTED | TEST PRUTOGOL UNIT | FEST | Standards for

.o - RESULT. { Bollersasper
. : ) CPCBand
" | MekF-ACC
. L . o ‘ Gufdellney i
1. | Particulate Matter (PM] | IS: Y1255 (Part 1) | . .. 5 .
| o ' 985 . "f.g!“-'f 112 150
2, Sulfur Dloxide{spj) 13253‘5123'?5‘(?0&2]- — 117 _ i

5| Dides of Nirogon@ND) | 1511288 (Parc ) | ol g

2 .
4. | Carbon Monoxide(C0) %’?ﬁﬂ'ﬁﬁ

{ReafiZ008) _ % 7 <01 -
5. Carhon Dioxide(COy) 1S: 13270:1992 ‘a4 93 _
: ) "} (Reaif 20057 . .

“End of Report
Notes
4 This report pelater to.tho tosted smuple oaly mmmmuwamuamu»n shouy
nat be reprodnced wholly or lis part witheut tha priorendien perivisgnm of ihe Laboratary. .
b mmnmm De Aesiroped alrer twe woeks Fromithm thive plissur pftest repost, walesy Aherivive shoct
Ny hiftty of 1aboratory 5 Hevited 1o e lveited amduit.only. -

For Sawen Projects.& Labo
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1
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o

2 |

c:fj"ota/ Mn&z/ - X

e « STACKFUGITVE EMES!ON SO0 + NOISE - FOOD & umon
. GRS rECamCAl BWESTK;AT!QN R&D - FHAR!MCEUTICALS » COSMETIC. « MOBILE SOIL/WATER/FERTILIZER 753 TING  K!7
Seewing Enviroomaniy Clearancot From MOEFISEIAA + Securing NOC from SPCB ~ EIA + EMP « EnviEnergy Audil » OPR, Feaaiblliey
anpm-—. « Waber ‘& Etfivant Manpgement Stuies « E-Waste Management « Municipat SolWd Waale Sanagement « Hazardous Wamwnmnmn

v Ry Mechool Wasty Managemen! « RR - SurveyPovery. & Secisl impacl Aswessmant-Reporl + Rock Enginnoring Roport + Qigh g gebessnysc
« {nxantey Managemont Piw © Pofiution Conlrol Sysiems (Tumkey basis) * ETP's « WTP's » STPs- APCS » RO Syﬂms Rain Wiry ploovesh.,

Laboratories : Hali Na. 2 & 10 8 14, LDA Commercial Complex, Vibhay Khand, Gomli Nagar, Lucknow - 226 0y {GJP )
For Yash Pakka Lj

Sachin Kumar Srivastava
Company Secretary & Head Laga
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Covermment of [ndis
Minbstry of Jal Shakti

Department of Water Rasources,
. River Development & Grngn Rejuvesstion
Contral Grownd Water Authority

ff{fffffffff”ffrfffffffJ';

Project Name: [Wa Yash Papors Uimited
Project Addrees: [Darshan Magar
Winge: lmmn X |Pmm
s {Fatesbad State:  [Uttar Pracesh
Pin Code: 24138 - - "
Commamication Addmés: mmmumm - Pata Bazer, Distrct - me
i OB RO amwwmmm e
1. [HOC Ko.x COWANOCANDIRENA/2019/SS!
2. {Application No.; z1-moo}nr ~43. {Category: Indusiy
4. [Projact Staise: e:mm ~ 5 INOC Typw: 1st Renewal
8. {Vaild from: ' 1omm1s { f ATV up to: $08/08202+
8. [Ground Waler Abstraciion Sarmvitied: /A L1 I
Frosh Waler . wan/ { Total
mdey myen L] .o > mityest reiday ymar
_ 500 | 2475000 L - JR Y 7500 2476000
9. |Outals of ground waisr abeirection i/ :
i m-lwmuo.:t \y : Total Proposed No.:0
_ | oes 97 | pcs | Bw | w [
A‘g.wsw o LR I g b0, | O 0
*DW- Dug Wet; DCB-Dug-cum-Bore W _ P
10; |Qusakm of ground water T 1266800 . o
11. | Nuimber of Plezomelsrs {Obeesvation wells) tobe | No. of Moniineing Mechaniem
mam&mwmm 4 B
fonual DWLR™ OWLR Wb Telmesky
"M.R mmwm 1l 2 o 1 T

Digitaily signed by
NANDAKUMARAN P
Date: 2019.08.19 14:35:55 495'30'

18/13, Jampagar Honse, Mansingh Road, New Delhl-110011
Phone: (011) 23383561 Pax: 23382051, 23386743 :

Website: cgwa-noc.gov.in

A

o -

T

CONSERYE WATER - SAVE LIFE

For Yash Pakka Limited

Mumber (CGWy) ﬁ

|

S Kumar Srivastava
Cormpany Secreiary & Head ks
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wauyofmunoctm Msubjoctbeomofmefomm mardatory conditions:

1. mmmmmammmmlmmwmm
without prior approval of the Central Ground Water Authorfty

{CGWA).
© 2 TmmmmwmmﬁmmWAhmmhmmdgm“

abstraction (move than that permilted in NOC for spacific

pesiod). -
3. Allground mamdmmmumm be fitted with digitol water flow

meters by the firm ol its own cost. Dady ground water abstraction data shall be monitored / continue 1o be
mmmmamwmmnadmwhammmauMemwc
- shstraction shall be submitted to he Reglonal Director, CGWS on snnual basis.

4 in case Bw ground water abatraction is more than 1@ m*day, monthly waler ievel monitoring data shell be
maintained and submitied annually to the Regional Office of CGWB. Wherever groundwater withdrawal is
more than 500 m*day, mmmmnwsmmmdmmmmusmm
and password of the (alemeiry system with the Regloriat Direcior, CGWB.

5. Incase ground water abstraction is more than 10 m%day, wwmmquaﬁymumdemma
year.(during pre- monacon period) and the report stbmiied 1o the Regional Director, CGWD.

6. Ground walsr Wﬂmamhmm shall be implemented {in new cases) /
continue to be maintained (in case of renowal in.gonsultation with the Reglonal Direclor, CGWE,

. bof o . dmmmummlmwum.
Reglonal Director, CGWB, The fimt ghalt siso uiiisstake periodic maintenance of recharge structures at its

8. The fim shall subrall & report on the 'd MMonuleomd.Wrogmhm
around the project s1ea within six morths —

9. mmmmmmm Shgriscycly wderm«pmpormm

10.‘mupto§edproponqmml fairos M‘ mmammhuw
F‘ mm“m b PSP FLON Q -.-:; ) Mum

1. moafhdlﬂhlﬂltﬂyto ‘ nmnduﬂbommwhytm

. mmmmwmuu

ﬂrmlnskltﬂuphrtpnmlsu. . &J

by the firm.
12. Wherever the NOG is for
maﬂnlbembﬁmd "F"
the issuance of NOC., Thﬁﬁﬂ'l k80
13 tn casa of mining projects, s
Director, CGWE for ground watér,
mmswﬂum
14 Unexpected variations in inflow of ground
Dimcwwm:lmww

E (s) is fara yieiding fresh water, the
toney'shall be construcied within 3 monhs of
l'otlduo ¥ any,

bt d In consuftation with the Regonal
3 A ena year {Janusry, May, August and

s Dit, ¥ sy, shall bonpoMloheRoﬁond
15, The fim shat report y Ui website (sww.cgwa-noa.gav.n) within
. one year from the dale of ssua of % o

16. memmdhiauebpafﬁnmwconmmﬁmﬂhsandmndmwwumbk
GT.

17. This NOC is subject to prevaliing Centralf State Govemment nudes/ laws/ norms or Court ocders relaied

- mhﬂnofﬂhwd"wmdwﬁuambnmmmwmwm of
- effiuents o any such matter as applicable.

18, mmmmmmmwdmmwwmmrmam
administralive clearances from appropiiate authorifies. '

19. The issue of this NOC doss nol inply thet other statutory’ adminisirative clearances shall be graniad & the
project by the concermned authorities. Such suthorities would consider fhe project on merts and jglce
decisions y of the NOC.

20. muocummmmmmuwmammmmnmmninmas

" - relaled 1o ground waler or any other related matien,

21. Applicstion for renswal can be submitied online fram B0 days bafore the axpiry of NOC. Applicatioy for
renewal of expired NOCs shall not be entertsined and subsequent ground water withdrawal, if any, shy e
w&quamuwwdswmmcem 1690,

""' o

[Non-oomplmu of the conditions menitioned above is mulyto result in the cancellation omocm sgd
action against nent.)

(S c *
E Famdup) }) o - For Yash Pakka Limied
r;;, \ Regd. No 6662 Q

\"'"‘-"""1‘!\

Ep. 039200 ey
Sacé éumat Srivastava
Conmpany Secmiany & Hoad-Log
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PURCHASR ORDER ACCEPTANCE LETTER

Your Ref.: 1200762422/K212/5havez Ahmad Yusuizal

Pm:chan Departlnem: .
- ACC DLimited
TK-Tikaria

TIKARIA INDUSTRIAL ARER, PO - GAURIGANJ

TIKARIA FIM : 227409
yttar Prodesh ,IN

Sub: Ackmowledgemsnt & aec:pzancexof purchase order number 1300762422, datwt
16.09.2019.

Hith reference Lo oux contract, we acknow)ladge the receipt of Murchasa Order No
1200762422, dated 16.09.2019 from W/sACC Limited, TX~-Tikaria, TIXARIA INDUSTRIAL
ARER, PO - GAURIGANJ, ,TIKARIA-227409,IN for the supply of material / providing
sarvices.

We have gona through the purchase order rates amd texms & :mditio;u, and we

" accept the sams for execution.

We are sending this letter, duly pigned with our seal towards acknowledging the
receipt and acceptance of your purchase order on us. s will be executing this
purchase order in ite tota?lity a3 par all cerms G conditions wentiored in it.

Authorized Signatory

¥/n . YASH PAPERS LIMEITHED Ssal: : Date:

Sent to:
ACC Limited
TR-Tikaria, TISARIA INDUSTRIAL AREA, PO - GAURIGANY, , TIKARIA-227409, IN

Note: ton Bubmivsion of this Order Acceptance letter in ti..c will sdversely
affect your evaluation ratings.

((.‘ﬁ Farzabad[upj ) *
\ Fxe DL 30003 i
\ f\Begd No.§662 7%

NLOF >

| ' For Yash Paika Limited

Sa umar Stivastava
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For Yash Pakka Limited
Sachin Kumar Srivasteys
Company Secretay Head Lagat
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CPPRIEMD(E TYPCIII-2015 o O 08.05.2019

Yo

_ Sri Narendra Agarwal
Operations Head
M/s Yash Papers Limited
Yash Nagar, Falzabad

Sub: Adequacy of existing ETP - regarding Report

Dear Sir

Wih caference o your e-mail dated 16.04.13 regarding above mentioned subject. in the
ssme reference please find enclosed herewith the technical report “ADEQUACY OF
EXISTING EFFLUENT TREATMNET PLANT (ETP} FOR TREATMNET OF EFFLUENT
GENERATED FROM 110 TPD KRAFT AND POSTER PAPER, 26TPD PULP AND & TPD
YTABLE WARE PRODUCTION” of your mifl for your kind perusal.

PR LT rrrreds

~iue receint ol the payment made by you will be sent by our account department sepsrately.
“kugands
Thanking You.
Yours taithiuily
.l L oL o
(Dr. Shivaker Mishra)

Scientist £ ~ il & Incharge (ET) |
Enwronmental Managemen! Division

2?

-f'u_l aldeguat.ylol existing ETPreport

TITIIT T

Fost Sax No 174 PARER MILL ROAD, HIMMAT NAGAR, SAHARANPUR 247001 (L).7) INDIA
 Tel. Dirnct (9152) 2714050, Tel. EPABX (0132) 2744053, 2714061, 2714062
Table 1 EPARI Sshwranper, Fax (0132) 2714052, webd/ie : wrw.cppri.ong.it.
Imuk derector.cppnggmatt com, Srucsacfionpri.on in. inlo@eppd.og &

o

TIT

B TRTRpeesp o CANALL DR - e e g A e
L Lol Lo Tnan Cernrativedt® Yavns, Pty Neds Viiayak Hos o3t Dothi- 110 Gt
) . thane {14270 13 99109091649
RO LR s o
. For Yash Pakia Limited.....
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TECHNICAL REPORT
on

ADEQUACY ASSESSMENT OF EXISTING EFFLUENT
TREATMENT PLANT (ETP) FOR TREATMENT. OF
w1 wwsive GENERATED FROM 110 TPD KRAFT AND
POSTER PAPER, 25 TPD PULP AND 05 TPD

| TABLEWARE PRODUCTION

FRFERTTTEIT

at

. Yash Papers Limited
Yash Nagar, Ayodhya (U.P.)

 Prepared by

“tral Puip & Paper Rosearch Institute,
Sanarayer 24701 {ULPY

(RPITT,

For Yash Pakkg ( i od
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. BACKCGROUND OF THE MILL
Yash Papers is located at 9" Km. stone, Yash Nagar, A}«dlxya
(L:.P.). The mill was established in the year 198]. The mill has iotal
installed production capacity of ~{90 TPD At present the mill is
manuiaciuring arcund 110 TPD kraRt & poster from three MG paper
machines, 25 TPD wet leb pulp from 2 mould machines, 05 TPD
twbde ware from avtomatic and semi-aulomatic 1able ware machines.
The mill is also producing 3 TPD egg tray from 100 % sludge. Paper
and table ware is manufactured using agro residues (85 — 90 %), .
impnﬂed pulp (5 - 10 %) and gumny (5-10%) as raw material. The
mill has own power geperation from 6.0 MW and 2.5 MW turbines
and one thermic fvid heating boiler of 30 lac K Cai, \\;ith ahove
produciions, the milt is aiso menufaciuring 30 TPD pith pallet from
pith { bagasse waste). The process flow sheet of manufacturing process

foir agro residuc and gurny are given in Fig.- L.

3. OBJECTIVE OF THE REPORT

The mill has Full-fledged efMuent treatment lacilities comprising of
aderobic and aerohic ireatment system  for treathrént of mill ¢ffluent
gencrated by the mill. The objective of the present report is Lo assess
the adequacy of existing Effluent Treatment Plant (ETP) for treatment
of effluent generated from above production facilitics (~140 TPD) 1o
meet the stipulated discharge norms. A team of scientists visited the
mil) on 29-30.05.2019 for collection of waste water samples as wellas

informanion  related 1w lresh  water  consumption, waste  water

discharzed and specifications ot exisung ETP.

for Yash Pakka Limited

SaChin Kumar Srvastava
- 81 - Company Secretary & Head Leza




»

gl e R T R R

[T

£

cC

TITILT

ceoCccCC”C

LLEP Adeguncy Assessnvent of Mis Yash Papers. Avodhva (Li P) l May, 2019

€ —_— N e - v

v

st No. i ~ Parameter | | Discharge Norms
I . pH. - ' 6.5-85
T TRRTTTT T T T g

B e e T

2~ BOD, mg/l ' <30

. MILL PROFILE

The mill employs agro residues (bagasse), gunﬁy as well as purchased
soft wood pulp for paper production. The composition of fiber fusnish
depends on grades ufpsipcr produced. The process employed by the mill

for  processing bagassc.-' gunny and imported soft wood pulp is

summanized as under:

Raw Material Preparation

Raw maierial processing of agriculture residue like bagasse  involves
depithing and wet km:hing‘ The agro residue is first subjected to dry
chepithing process followed by wet depithing. Treated effluent and back
water from mil) process is used for wet depithing. The pith is separated 1

by 112 thickener followed by Micro Plate Settier (MPS).

| ot gonny bag. the rgs are 1aken 1o the rag cutter, wheré smaller pieces
of the raps are produced fur casy digestion. The dust is removed in a
Justér and the dust free gunny is used for pulping,”

[mported readymade solt wood pulp is directly taken to a mechanical

ruiper fin stushing,

Page 2

For Yash Pakka Limited

Sachin Kumar Srivastaya
- 3 2 - Company Secretary & Head Loy




l- e Adcquac; Asscssmcnl of \Us Yash f’apus Ayodhya (U P} Q May "019

e ar e e SaTay v

Puolping:

Agro residue fiber line:

The mill employs continuous digester through a mechanical screw press
for bagasse pulping. Continuous cooking process has advantages in terms
of uniform quality of pulp, efficient use of chemicals and steam etc. This
system gives better productivity and more uniforu quality of pulp. The
cooked agro pulp ts blown to a blow tank. From ‘blo‘w tank the pulp slurry
is passed through brown stock washers for washing and removal of black
liquor. After washing of agro pulp, the agro pulp is divided in two
streams. One stream (uzxﬁlcached) is used for kraft paper production and
other stream the unbleached pulp is bleached using CEHH' bleaching
sequence and used to produced bleached (poster) paper.

Gunny stream- fiber line:
The mill uses rotatory sphamai digester for cooking of gunny, caustic is
added as cooking cheriical and cooking temperature is 170°C at 7
kg/em® pressure. The cooked material is taken to beaters fo get pulp,
which is stored in chest From chest the Runny pu]p is screened through
fohnson screen to remove foreign matter. Triple disc refiner is used for
refining of gunny pulp. Refined pulp is taken to- blending chestto
- produced required grade of paper. '

Suft wood pulp fiber line:

S NT LR R RS X R R R R RXEEELREE

g

imported sofl wood pulp is taken to o mechanical pulper, where water is
 added to make pulp sturry. The pulp is clcaned and stored in chest. From

'T'J' ey

*{‘;f}\" bl /‘. , : o For Yash Pakka Limited

\\()[ 10 4

Sachin Kumar Srivastava
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- chest the pulp at proper t.unsnlency taken to machine chest for paper

making

Stock Preparation & Paper Making

Unbleached/Bleached Pulp produced from bagasse, gunny as well as
purchased pulp are blended in pre-determined ratio in blending chest as
per end product requirement. Pulp is tl.wn pumped to mixirig chest where
chemicals like filler, starch, sizing chemzcals ete. are added as per
quality requuement The pulp from slock prepasation section is diluted.
through back water and then passed through pressure screens and centri-
cleaners 1o remove impurities. It then goes to paper machines (1, 2 & 3)

- for making required quahty of paper.
The mill has 3 MG paper and 2 Mould Machines the details of which

are as under:

Partlcli_l_zi};mlr ST T T Paper Machine ;
y .
| PM-1 [ PM-2 | PM-3 | Mould | Mould
_______ ) . M/c-1 } M/c-2
Deckle, m 22 X 22 4.0 20 20

; . -

. —r t . .
" Speed, mpm 80-240 | 83290 jI50. 2-10 2-10
Press Single  mip) Single nip| Single | Single [ Single
i sectlony - hard press hard press | nip press | press ,
A press ;. - '
. Dryers MG T Twith MG with | MG Not available
i { hood " hood with ' e
, N o _ hood

For Yash Pakka Limited

~~~~~~~

Sachin Kumar Srivastava
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1.0 FRESH WATER USAGE

In the .milf the fresh water is used mainly'in shbw;:rs at paper machine,
pulp washing & bleaching, boiler, make up water cooling tower,
chenical preparation ete, Tﬁe paper machine back waler after recovery of
fiber is reused (v the maximum possible extent for pulp dilution ete. The
mill has six humbers of submersible bore wells for extraction of the
ground water to-meet the mill requirement. Four bore wells operale
regularly and twa are kept as standby and operates as per fresh water
requirement. Fresh water is first collected in two numbers of reservoir of \
capacity 200 m® & 500 m* and then distributed to different paper makiog
sections as per their requirement. The tentative details of fresh water
vsage for manulaciuring of around (~140 TPD production) 110 TPD
kraft and poster paper, 28 TPD pulp and 3 TPD table ware is given

below:
l]ct'n'lls" 77 "TFresh Water Consumption, m /day
Ra;'._MTs;éFnal Preparation B A Nil i
r . : 2 (only ireated effluent and back water
; is used) ‘
{ Pulp Mill T T 2.087 L
‘Paper Machine (1.2&3) 1,526 ;
Boiler T T B 900 J
mm!mk !um.r maku up v.wtcr' _..»t-‘—-..m..... ST :ﬁg T
- Chensical P!‘epdl‘atllm _ LT T REeT T T
& Miscellancous, my “iday : o
Fotal Watcr C 0nsumﬁfc§._ o ‘ 'Mw‘"#—'l
m’iday 7.500 ) i
W pdna ... SRR

For Yash Pakka Limited

]

<OF 1LY . .
3 5 - Sachin Kumar Srivastava
- 8 Company Secratary & Head Legal




e ) LI Adodiaey Assessmens of M Yash Papers, -‘\)ﬁdh}‘a {LU.Py i May. 201

P L

5.0 WASTE WATER GENERATION & ITS CHARACTERISTICS
The effluent volume generated and their characteristics from existing
140 IPD krait & poster paper production facilities from agro
residues, gunny‘ bag & imported water paper are given below (samples
coliccied and analyzed by CPPRI): ‘ :

i R L A T L U R

Parameter Inletto | Outlet from [ Combined mill
: | iagoon-l | Imgoon-II | effluent goingto

’ ' © ASP including
| | Iaguon ~H outlet &
s < | s colony
Raw material | 2,160 2,160 6,900
; washings : . ‘
'generated, m’/day : ‘ B
"pH o 764 6.0 : 6.2

! ; 1 .
TSS. mgn | L4073 206 - 81.0
COD.meh 17 3,696 1,546 1418
woD.mgn [ i 7 taze 7T T TéeR
N S U SR SUUE PR
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6.0 EXISTING EFFLUENT TREATMENT PLANT

Fhe existing cffluent treatment system comprises anaerobic and aerobic
treatiment of cffluent (0 meet the stipulated discharge novms. For
anaerobic tremment of wet washing effluent the mill hus anaerobic
lugoon {2 Nus.) us indicated in Fig~ 2. The bagasse is firsi taken to dry
depithers und then gassed 1hrough wel washing where treated effluem

and hack water (rom mill is used. Pith is separaied using B-7 thickener,

Micro Plute Scttler (MPS) and belt press, ‘The eifluent Itom bleach plant

For Yash Pakka Limited
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" M. teed

is diveetly- collected into - equalization tank ~wiiére mixing an'angélhe.ﬁls o
arc aveilable. Back water from paper machine 1, 2 & 3, 2 mould
machines and 1 1able ware. are collected in sunﬁp pit after passing through
hift sereens. The rejects from RO plant and effluent from recovery plant
and power plant elc. are directly collected in sump pit. The effluent from
lagaon- 1 is also collected in sump pit. Polyelectrolyte is added in sump
pit where mixing arrangement is also available. Finally the effluent from
sump pit and: equalization tank is pumped to the splitter box, where the
combine effluent is divid;:d into two streams. Both the streams cfﬂuén}
passed thrt;)ugh primary clarifier separately and biologically treated

through activated sludge process (Aeration tank | & 2) where surface

gy ffJ'fJ'fJ'fJ.'fH

acraiors, blower and jet aerators arc available to s;nppiy oxygen required

for bactcrial growth for reduction of pollutional patameters. The
aeration tank-1 is equipped with surface aerators (04 x 25 HP) and
blower {01 x 40 HP) and Aeration tank-2 is equipped with surface
acrators (04 x 46 HP), Jet aerators (03 x 37.5 HP) and. blower (01 x
40 HP). Urea and DAP is added 1o facilitate the bacterial growth. The
2 underflow of primary clarifiecs | & 2 are passed through B-2 thickener.
Ihe sludge is sold 10 board mill.  Afier aeralion'}he waste water is
urilied tn a Secﬁ_ndniy Clariliers {1 & 2). A pat of _:-;ccoudar);

treated effluent (-I',30(_) m’} is reused for raw material wet washing,

ahowt 2,000 m' weated effiuent used for irrigation by nearby farmers and

Wegrezcs

rest {2800 m’} s further treated through Muli Grade Filters (MFG)
and Acmuted carbon Filter {ACF) and discharged 1o drain, The

underfow ol secondary clanfiers } & 2 s pussed through decanter and

(-

sludge s used for fand [l The BETP photographs are given in

-~
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Annexure-] and ETP- flow sheet is gi'i'él;:' in Fig- 2. The &sigﬂ
specifications of ETP are given below:

- ———— " s

‘2 ol

Specifications of Existing ETP

Deatails

Dimensions

Purpose

7. TEqualization tank | 15 mx 15 m X 4.

For proper mixing of

g

3. | Spilittet box

—
with air mixing | Capacity: 1,057 m*  |effluent to remove
device - . ‘ shaock load

| Sump pit 4mx4m x35m For _ addition and

Capacity. 56 m® mixing of
potyelectrolyte
2mx2m x1.6m | For dividing of tolal

 — e o e ey
i

Capacity- 6.5 m’ effuent into two
straams
4. | Lagoon Tank- t Capacity- 4900 m” | Anaerobic treaiment of
o _{ wet washing efftuent
5 tLagoon Tank-2 {Capacity-2,800 m” | Anaserobic trestment of
. _ wet washing effiuent
8. Primary clarifier-1 | ® 15mxSWD3.5m | For  removal  of
] Capaclty- 600 m? suspended solkis

-3

T Primary clarifier-2 | ® 20 m x SWD 3.5m

Capacity- 1,500 m’

For removal of
suspanded solids

8. | AerationTank-1 | 30mx30mx3.5m

Capacity: 3150 m*

For decomposition o
Jbiodegradabie organi
matler so as ¢ reducs
COD & BOD load

§" Asraton Tank-2 | 0mx W mx35m

Faotr decomposition of

__system

i

;For polfishing the
.. i biglogically __ treated

Capacity: 5,323 m* | biodegradable organic
matier 80 as to reduce
o __.._|coD&BODload
10.} Secohdary ®15mxSWD35m | For removal as well 85|
| clarifier-1 Capacity- 600m® °* recirculation ol
e biological biomass
1. Secondary ®28mxSWD 30m | For removal as well ag)
! clarifier -2 Capacity- 1,900 m’ ! recirculation ol
ol i cm .- .. .4 DiclOgICAl biomass
12. Teriary \reatment '

|

For Yash Pakka Limited

i Kumar Stivastava
Company Secretary & Head Legal
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ML ArTe e an g R i

. -Multy  Grade 03 Nos. (120 mfhr . | eftiuent kK
i Filter leacb)
' - Activated carbon | 02 Nos. (200 mtr
| Fﬂler . each}

13,7 Sludge Hand!mg T e dewatering of
syslem z - .| ETP shuige
-Primary studge. | B-2 thickener

* -Secondary " Decanter
' sludge

A..r.._.
i

| Continuous Flow are monitored
. Effluent '

! !Momlonng .
: System (OCEMS) !
and efiluent flow |

(. iMmeter |

14 Grine E Avaiiable pH, 153, COD, BOD &

L 4
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0 ADEQUACY ASSESSMENT OF EXSITING EFFLUENT
TREATMENT PLANT |

Adequacy Assessment of Acrobic Treatment Based on Activated
Sludge Process (ASP) .

The mill hag full-fledged Efftuent Treatment Systqm based on activated
studge process for treatment of combined mill effluent (wet was;hing
eilluent and other mill effiuent). Based on effluent samples collected and
anahvzed by CPPRI the poliution lot;d generaled from 140 TPD
moductivn as given above in the report. The details of exisling ETP with
respeu to its adequacy-are 9ven below: '

by o ——— e P s -

"N No. Particalars ) S C Vatee J
1 Imm!lod Productiont” apamv ]?(I-m B {
P Aéﬁunl{;mducﬁtm va ¢ 140 i

e i 2o L e s e = = i
l-‘resh Warer (‘nm\amptum. m lday { 1.500

Ve chamt s e e—e e LA -

" Other mill efMueni. m '(la,\-_- , Tse0 . T T
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For Yash Pakka Limited

Sagin Kumar Srivastave

Company Secretary & toard a4
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’; . . Reuse of Trested Effiuent aftér
- Secondan Clarifrer, ul’ﬁday

1.306

. “Total Effuent Volume Gcnern!udl ) 6966[58?;!!“")
; ' and going 1o Hiclogical treatment |

st

: System, m%d
(‘haructemlics of inlet to Aeration Tank {iagoon-1I out let and orher mi!l
(efuen)
- 6. T":S mesl 21 (559 kgitay)
' (Inlel et to Al_:_ratlonTInk) . ' A L
1, TCOD, mp/ - 1.415 (9,764 kgiday}
. {Inlet to Aeration Taak) . .
8. . BOD, mgh 697 (4,775 kg/ony)
; L l]llﬂeﬂu Aeration Tank} 3 j
idequncv of cmstmg FTP ‘
'S, Details - Capacity K Remarks
No, + . : {
!. ' Equalizstion tank [ Capacity: 1,067 m* ' Adequate
' with air mixing i ‘
_ device ] 8 i
2 Sump pil Gapacity- 56 m’ i Adequate
3. 1 Spitter box Capacity- 6.5 m" H Adequate
ek e e i N
{ 4 ULagoonTank-1 |Capacity-4,800m® | Adequste
: Wet washing | R. lime: 54.4 hrs. l [
. - effivent fiow: 90 ' |
P ;’“3’?.‘.’_ — i~ - . "i .
5. 'LagoonTank-2 | Capacity- 2,900 m® | Adequate
Wel washing | R, time: 32.2 hrs. |
effluent flow: 90
R e
' 6 Primary clarifier-1 ; Capacity- 600 m’ _ Adequate
t E.ffluenl flow: 90 ! Retention time: G.Thm
' mhy Surface Area: 177 m®
. ! SOR- 12.2 m¥ m? L N _
7 Primary clarifier-2 ! Capacity- 1,100 m® . Adequate
Effiuem fiow: 200 ' Retention time: 5.5 hrs. :
mih . Surface Area; 314 m?
* | SOR- 15.3 m% m? ia
For Yash Pakka Limited
-'so - Sachin Kumar Srivastava

Company Secretary & Head Legdl
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(. 8. | Aeration Yank- 1

»

Js Yash Papers, Ayodhye (U.P.} i May. 2019

| Capacity: 3158 m®

| Adequste - for

- G .-
)

! Effluent flow : VLR-0.47kg BOD/m*/d | decomposition  of
! including . Relention time- 29 hrs | biodegradable
recirculation; - O required -126 kg/hr | organic matter so !
2,592 m’d ~108 | O, available~ 230 kg/r | as to reduce COD &
I m3hr (Blowers- 01 x40 HP ! BOD foadt :
80D foad- 62.3. and surface aerafors
A 04 x25HP)

9  Aeration Tank- 2 | Capacity: 5,323 m® | Adequate for
Efflvent flow | VLR - 0.62 kg decomposition of
including BOD/m®d _ | bicdegradable

| reciicutation; ‘Retention lime- 22 hrs | organic matler so
| 5.760 m*id ~240 | Oz required— 278 kg/hr | as to reduce COD &
} m3fhr O available- 450 kg/hr | BOD load
BOD toad- 139 kp/hr | (Surface aerators- 04 x
40 HP and Jet aerators
e 03 x 37.5 HP & Blowsr
L 01 x 40 HP) i
10 ! Secondary Capacity- 600 m® Adequate
! clarifier-1 Retention time: 5.6 hrs.
; Efflvent fiow: 108 | Surface Area: 177 m?

_ fedme SOR-14.6 mYm?ig |

1 . Secondary Capacity- 1,900 m® Adequate
clarifier -2 Retention time. 5.5 his. _

' Efflvent flow: 240 | Surface Area: 618 m?
| mhr - SOR- 9.35 mY m*/d
"12.7 Tertiary lreatment Adequate
I system
! -Multy  Grade | 03 Nos. (120 m¥hr |
~ Filler each) |
. . Activated caron | 02 Nos. (200 m'thr !
N L ___|each) o _

13 ' Siudge Handiing : Adequate

system  For dewatering of
*-Primary siudge ! B«2 thickener L ETP shudge '
" -Secondsry Decantes ; ,
sludge i
\

Sachin Kumar Stivastava
Company Secretary & Head Lenat

For Yash Pakka Limited
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8.0°GPERATION & MAINTENANCE OF BIOMETBANATION
.PLANT & -ETP BASED ON ASP

To achieve the designed performance of Effiuent Treatment System
based on ASP, it is pecessary to operate it under optimum conditions so

as ta meel the enviroomental discharge standards. Foliowing are the

suggested measures:

- Ensure proper and optiﬁmm conditions as per the designed

_specification and manufacturer’s instruction,

- Avoid fuctuation in effluent flow and pdnution loed s0 as to
reduce the shock load to biomass and the system as a whole.

- Ensure proper addition of nutrients in the aeration tank.

~ Maintain required level of MLSS concentration (2000 - 3000 mg/l)
in aeration tank by ensuring proper microbial growth.

~ Maimnain desired level of DO in the acration tank (1-Z mg#).
- Ensure periodic & timely withdrawal of siudge from the clarifiers.
- Proper maintenance of electric motors and pumps etc..

- Use of coagulam w effectively setile the suspended solids ia

primary  clarifier.

In addition to above, routine testing of pollutional parameters is

—

essential to maintain desired performance of ETP. The mill has ETP

JLL T d S

jaboratory for regular testing of pollutional parameters. The

parameters  of concern and the frequency of their analyses advised

[

arc as undcr: : \

peee

gee

For Yash Pakka Limiteq
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s P“?‘.’.'fi"is_ _ L F’requency of Analysis o
pH e . Daily
_Suspended Solids _ 0 Daily
Totat Dissolved Sohds N Daily
cob T ol
BOD L Weekly
VF A &__él]g_almllv _ i Daily _
Effluent Flow Daily by V notch &

L flow meter

9.0 REMARKS

Based on the dara & inlormation related to existing ETP design
specification given by the mill and poHution load assessed by CPPR],

¢ PPRI is of the view: v

¢ The existing ETP based on activated sludge process given in
Fig. - 2 is adequate 10 reat the effluent volume generated from total
~140 TPD praduction { 110 TPD krah & poster. 25 TPD pulp and 5

TPD table ware) to meet the discharge norms provided ETP operates
under optimum conditions on regular basis.

.+ The mill suggesied to install chemical reatment sysiem for palishing
the biological treated eflluent.

Nute: - This repart is ﬁ-:.m! tre the fechnéond rformarion provided by the mil} and ummrrbe .
deentcid o be o crrl'{ﬁ{ ate jnlr iy k';,a! dnplication,

By, ¥ LasurA
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Pressure - © HeadBox  _...___ : -
sgreen -+ Paper machine 3 for poster paper
' . production

L S. R. Box * Centricleaners Presture ‘Paper machine 1 & 2 for kraft
sceend: - paper production
. Head box

Fig.--1, Process Flow Sheet of Existing paper making process of 140 TPD 3t M/s Yash Papers, faizabad
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For Yash Pakka Limited

Sachin Kumar Srivastaya
Company Secretary & Head i =+
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Primary Clarifier- 2

Aeration Tank-1

\

rFor Yash Pakka Limited

Sachin Kumar Srivastava
Company Secretary & Mok ;=24




J 1
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| ANNEVRE- F
Case :- MISC. BENCH No. - 866 of 2020
Petitioner :- Yash Pakka Ltd, Through Authorized Signatory
Respondent :- U.P.Pollution Control Board Through Member
Secretary &Others

Counsel for Petitioner :- Dhruv Mathur,Rahul Kumar
Counsel for Respondent :- C.S.C, A K Verma -

Stri Dhruv. Muthm. leamed counsel for petltiuner, St AK
Verma, Jearied counsel for respondent mo. 1-3 and St V.P.
Nath, learned counset for respondent no.-4 are present.

Learned counsel for respondemt nos. 1-3, prays for and is
. granted three days to seek imstructions in the matter and il
necessary, may file short counter affidavit.

List thereafter 'as- fresh,

No coercive measure shall be taken against the pent[oner to
: recnverdxemnpuntﬂnﬂwnextdueofhsﬁng. :

(Namdrul(umar.!ohaﬂ,.l) (Panlujmmula!mal J)

" Order Date - 14.1.2020 -
S.Verma - '

e For Yash Pakka Limited

- Sac%:n Kumar Srivastava

. : Company Secretary & Heag 157 !
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- It you require any further clarification / information, please feel free to call on us,

. Apﬁggunf 10 fummmstansy

" ' Errand Enterprises Private Limited
:ﬁ*[:iamd Correapondence Address & Regd. Otfice;
) ! 1206, Pasd Omaxe, Piol No, 8-1
Netaji Subhush Plgcs. Piamoura, Celh-
110 034 [ndia]
Phone : #91-14.2736 1037, +91-11-418] 3264
Telefax : +91-11-4183 3264
CHN No, © U?WG"C!M

Quotation
T | ' Dites- 15-famuary-2020 .
0/5 - Yash Papers Ltd - Q1 No:-EEPL/WTW/0971/2019-20 {
Darshan Nagar, Faizabad . .
Uttar Pradash

Kind Attn. :» Mr. Vivek Sharma

Subject: Revised Techno-commercial offer for testing of “Online Stack Monitoring System to measure Sox nox with
PTV(Pressure, Temperature, Valocity), Humidity and SPM with normalization with Dignostic Feature™

Ix¢or Sir.

Greetings from Errand gh nterprises Pyt Ltd.}

We thank you for your valued enquiry:

As discussed and committed to you, we are pisased to offer you the techino-commaercial offer for "Onkne Stack
Monitoring System to measure Sox nox with PTV(Pressure, Temperature, Velacity), Humidity and $PM with normalizatior
with Dignostic Featura" and hon: the offer subm'rufd shall beinline to yo'uf requirement.

As vou are aware, we are providing the instrument by only manufacturer in its ugment with (S0 9001 (vglth Dasign}, 1S

14001 & 150 45001 Cemﬁcatlon
Our providing OCEMS praducts are TUV Certified, CE Marked as per EN & IEC standard certified.

Hope; you will find our oﬁgr most suitable to your requirement and lgok forward to your valued

thanking you and assuring you our services always to the best of our ability. ,mb‘% by ;}} *

With Best Regards, . ' K L F‘# L] 3-3.2523 /Y'

For Errand Enterprises Pvt (td N, A=

prepared by , Authorized by

Mr. Nitish Bhardwai : Mr. Manas Babyloni

S Vice President .

7428393447 f : 9999504509 For Yash Pakka Limited
? nm.st_'egu.w-_n_gmuss_té o todrkiaira0deribteroiises.com
| Enclosyre: _ '
} 1 Techno-tommercnat offer ‘  SachifKumar Sﬁvas’tava;

' : — Company Seceetory & Head Loge
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1208, Pear! Omaxs, Plot No. B-§

Naiejll Gubhash Place, Pilempura, Deiti-
110034 Indlal

Phone : +91-11-2735 017, +91-11-4183 3264
Tolofios : +01-11-4183 3284

CIN No. - U74900DL2315PTC18346)

"iERRENd e

‘ a tmp!y&lnsulhtinnof

CERTIFIED & CE MARKED 25 per EN / 1EC sundard
icroprocessor & PLC Based Analyzer
odel No,: PSGM-1-D-AGS & PE SPMIIVIS-C91

ske B Srand: PRIMA, INDIA

CODE: 5027 _
Application: Steam Boiler with Coal s Fuel and flue gas treated wlth Wet Scrubber for degulfurization
before emittad from stack.
1bnilcwing data submission is mandatory § afizing techno-conynercial off ¢
Stack$0: __ mm ob:; mm | Shape:
Sampling peint Height from ground: =;=meters MOC: . Fuei Used:
-I Flue Gas Temperature: __deg °C. Velocity: m/s
Distance between Stack sampﬂng point & analyzer Iocatlon — meters

Stack Height from Ground: - meters

PRIMA Hot-Wet Extraction condensation I:Qntinuous emission monitoring system can monitor SO2, NOy, by
adopting Difference Dptical Absorption Spectroscopy (DOAS) analysis teg'moiow.

Fauturgs;
S0, NOx Maasuremeant:
Two stages of condensation to remove water and cool down rapidly
High reliabifity with many stages of water and dust romoval . Siﬂmtfdud and developed core
devices and algorithms :
- . Achieve the simultansous meuug'trmnt for NO-and NO;

' Carry- out sﬁ_mltamm measurement for NO and NO», and then ohtain NOx by the
accumulation niethod. No nqed of NGi-#NO converter.

The product sdopts the most advpnced on-line analysis technology and has high accuracy; low

lower limit and small temperaturg drift,

Advance electronics and micro controller based Programmable Logic Controlled Two stage

fitration, Auto Probe cleaning, Auto Drain and Auto Gas Condltioning & Sampiing Device {AGCSD)
make the system most popular.

Automatic & Remaote calibration facility.

Human Machine interface LC Graphic Multicolor TFT Touch screen dispisy an panel for eaw
calibration and preventive maintenance.

Mensurement dats output options-are Anaiog 4-20maA, A5485 MODBUS RTU atc,
The system has been designed in-house considering Dust, Temperature and Kumidity conditions of

INDIA. _‘ For Yash Pakka Limited |
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- 1 07 - Sachin Kumar Sevastava
Company Secretary & Mead Lot
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Errand Enterprizas Private Limited

oo .
K3 e 1208, Poert Omauza, Plot No. 51

Nutaj Subheah Pisce, Pherpure, Demi-
110034 finctia] . '
Phane : 93192738 1047, +81-11-4 1083 3264
Telokax : +91-11-4183 2284

CIN No, : UT4800DL2015PTC283483

—Amm e — da -

it uses the ultraviolet absorption spectrum gas analysis techriology and chemometrics algorithm,

The measurement accuracy is not affected by water and dust. Low detection lower imit and small
temperature drift. : .

High range ratio (the maximum ig 10:1}. _

Strong gas chambar, low operation and maintenance cost.

The gas chamber of the analyzer |s made of stainless steel and the internal part is not required to
carry out mirror polish and gold plating. The gas chamber is very strong, with low cost and small
effect by water and dust, - ‘ :
Electronic with conformal coating as per EN standard to avoid atmospheric effects in harsh
atmosphere. . )
The Panel, Sampling Probe & Sampling Pipe are designed consldering atmaspheric effect.

For Yash Pakka Limited

Sau%‘;n Kumar Srivastava

Company Secrelary 4 Head Lega!
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Errand Entarprises Private Limited
Corrgapandencs Addcass & Regd. Ofice:
1208, Pear Oragxe, Plot No. B-1
Netall Sublwsh Place, Hunwn. Dadhii-
110 034 (India)
Phone : 481-11-Z735 1017, +81-$1.4183 3264
Toluhio : 404114183 3264
CINNo. : UT4900D1L 201 5P T 283463

S .
SC,GasRange : |0t03000ppm | Resolution : | 1ppm {7500 mg/Nma3)
NOGasRonge ; | Oto2000ppm Resolution 1ppm {2000 mg/Nm3) .
NG; GasRange : | Oto 2000 ppm . Resolution 1 ppm- (3000 mg/Nm3)
NOxGasRange : |[Oto3000ppm | Resolution 1ppm_(NO+NO2) (5000 mg/Nm3)
0;GasRange : | 010 25%, ; Resolution : ]0.1% - '
‘PM/DUSTRange : | Oto 500 mg/Nm3 | Resolution- 1 mg/Nm3

ff;'rfﬁrrrfrfﬁﬁrrrrrrrrrrrrmrf

Iotr

Measuring Technology (0; Gas)

- Zirconium Dioxide (2r0,)

Measuring Technology (PM/QUSY} |
- Laser Backward Scattering method

~ UV-DOAS {Uitraviolet Differential Optical Absorption Spectroscopy

- {09 -
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S-a-:.ﬁ‘m Yrimar Srivasiaea
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; Errand Enterpeises Private Limited
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PR : . 1206, Peast Ommxw, Plol No. 8-1

.. ) : . Netajl Subhuish Pinoe, Pitampues, Dot
110 034 (india)
Phone : +51-11-2705 1017, +51.11-4183 3264
Telefax : +91-11-4182.2284 .
CiNNo. : UTA3000L2MSPTC283443

Controller Display  : 10 inch, TFT Muiti color LCD
Integration Panel Sixe : 500mMmx600mm«1800mm {configuration dependent)
Panel Protection ! P55 ’ _ :

Power Supply : 220VAC, 5000 ta 10000 Watts (configuration dependent based on length
' of Heat Traced Gas Sampling tube}
Working Temp. 1 20°C - 435%C

Working Humity : 0- 95%RH
Unesrity ervocs s +/s1 %F. 5 -

Accuracy: +/~ 1% Rupeatability: < 1%
Response time (T90): 5158 Span Puft: S 1% F.5/Half year Zaro
Drift: < 1% F.S/Hatf year Maintenance cyde: 54 times/year

Calibration cycle: 2 times / year

»”

For Yash Pakka Limited

SacHin Kumar Srivasfava
2 : & Head
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Neisil Babhash Place,

Pltsmpurs, Deihi-110 034

[udio]

Phone : +91-1 12735 1017, +81-11-
4183 3264

Tolofax : +91.11.4183 3264

CWN No, : 749000201 SPTC203483

A : : Errand Enterprises Pl:luatn Limited
73ERR3aNJ | e

Gas sample 1n flue passes through the probe, primaw fﬂtratlon sampling blii valve and secondary
filtration in the chassis, then reaches to measuring cell. After anslysis, the sample gas will be drained
through sampling pump.

By Awto Gas Conditioning device fuaction, controlimg sampling bali valve and back-hlowling sclandjd valve,
the systemn can regutarly back-blow to the probe. It can also realize the regular calibration of the snalyzer
by controlling sampling ball valve and cailbrftion solanold vaive,

As per Jatest CPCR WarmqmmMgmmmumnmm : Mathod:

As per CPCD Guidefings 2018 Annexure-i) & Complionce frotacol, mnmmwwam mm
Method-58, Method-19 & internutions! Stondord 1-36870-430-3,

- Messurement of emission value in Normalization unit i.e. mg/Nm3

- Stack Gas Temperatute Measuremept (0 - 300° C) and comperisation

- Stack Gas Velocity (Flow) 06— 40 m/s and 'oumpensatlon

- Absolute Stack Gas Pressure measurement (G o IOOmmWC} and oompenmion
- Diagnosis festures for Pressure / Vacuum, Flow failures .

- Temperature & Moisture measurement at Analyzer -~ _ -

Make & sraml PRIMA
Model: PE-RCEL-109-A-3 (502, NO, NO2) ¢
Integrated with main system.
v SPAN Gas (502, NO, NO2) & ZERO Gas 10 L capacity cylinder with ane-time
gas flled.
¢ Required Valve and 55 Douhle sme ﬂegulators for each gas cylinders. »
indicator for Process Sequence on main system Display.
functions with PRIMA DAMS {ioT 8ased Technolml Server only.

o Py p | | For Yash Pakka Limited

Sachin Kumar Srivastava

Gampan: Secre:ar‘ & H@g Lot
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f‘;“ Ervand Enterprises Private Limited
d Conaspondence Airses & Offce:
T El “ IBNd _ 1206, Pasr Omexe, ot Ho. B
e : Hetal Subhash Plece,

PRamowra, Deni-140 034

fnom

Phone ; +#1-11-2738 117, +91-11

4183 3204 .

Tetofae : 4614114483 3264
CIN No, : U74800D12015PYC283463

Gas sample h‘l ﬂue passes thmngl‘l the pl'ob!. orimaw iiltutlon. mptlng ball valve and secondary
fiitration in the chassis, then reaches to mgasurlng celi. After analysis, the sample gas will be drained
through sampling pump.

By Auto Gas Conditioning device function, controlling sampling ball valve and back- blowim soleno{d valve,
the system can regularly back-blow to the prohe It can also reatize the regular calibration of the analyzer
by controliing sampling ball vatve and tailhtalbn solenold vaive,

PRIMA, PTV-91

nmmmmmtwwmmmmnmhmmm'
As per CPC8 Guidetines 2018 Ansseaawe-# B Compliarice Protacol, mmucmmnma.mmm
Method-38, Method-39 & intemational Stumderd 1-S8870M10-8,

Measurement of emission value in Normalization unit L.e. mg/Nm3
- Stack-Gas Temperature Measurement {0 - 300" C) and compensation

Stack Gas Velocity {Flow) 0 - 40 m/s and compensation

Alsohste Stack Gas Pressure measurement (D to 100mmwC) and compensation
- Dlagnosls features for Pressure / Vacuum, Flow fallures
- Temperature & Moisture measurement at Analyzer -v

Make & Srand PRIMA

Madel: PE-RCC-109-A-3 (502, NO, NO2) »
Integrated with main system,
s SPAN Gas {SO2, NO, NO2) & ZEROD Gas 10 L capacity cyllnder with one-time
gas lilled,
¢ Required Vatve and §S Owbie Stage aegulators for each gas cylinders ®
indicator for Process Sequence on main svstem Display. '

N.P.: Complate functions with PRIMA DAMS.{loT Based Technology} Server only.

For Yash Pakka Limited

Sachin Kumar Srivastava

~1t2-
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Errand Enterprises Private

isERR3ANG et g

1208, Peedt Omaxe. Piot No, 8-1
- MNeotaji Subhash Place,
Pltampurs, Dalhi-110 D34

Iindia)

Phone < 491142738 1047, +1-44.
4783 2204

Telotax : +31-1 14188 3264

CM Na. : UZ4000DL.2015PTC283463

th fequircd I-lardm & Ilmu {ver pezw&cc} solution for Onfine server conmectivity, Remote Calibration enable
Featy ,mmmmmmmmwmammmowwmmm
- mchm{modﬂaﬁwhwnTmemmmmbycmﬂusamwlﬂhe
pmplemented at the axtra charge on time-to-time basis.
M.P.: mﬂ&mpmrhmmma {as per CPCB guidelines), Internet connection ~ Continuaus- {In customer
keope)

Suppiled with Required Stack Fiam for Gas Probe, PYV-91 device Instalistion, required
interoonnecting signal cables for systam, O&M Manual, Test / Calibration Certiflcate, Warranty
Certificate.

Price Break-Up: 3 s0x NOx Anelyur : ' . + Rs. 14,50,000/-
#SPM . : : Rs. 2,65,000/-

F74

# PTV, Humidity, Normslization with Dignostic Featace : Rs. 6,95,000/-

Total COST INR_24,10,000=00 basic each system(GST Extra)

Ganification & Validation:

“T0¥V Certifted Analyzer deyvice &9 pey Standurd: EC / EN 61010-1:2010 & 1EC / EN 813261 2013 Mnmmmt
Stendards: Meets the reguiramant of ISO 7335, 12035, 10848,

TUV Cuctified a3 per IS0 9003: 2015 for Design, Praduction and Quality,

validation performed as par USEPA Method 40 CFR part 60 Appendix A Method 6, Method 2.

validation performad us per IS: 131255 (Part-1, 1985}, (Part-2, 1985,2009) & (Part-7, 2005} Test Method,

J'J'J_'J';J.'J.Tf'fﬂ'fffﬁﬁr?rtrrrmrr.r.r.r,r.

..3) For Yash Pakka Limited
| ;\-’- Frtsuup) o)
l A N Ieun /S . .
. Sachin Kumar Srivastava
- L ieat sl
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Ervand Enterprises Private timited
Corespondence Addceas & Red. Office.
1205, Passl Omaxe, Piot No. 81
Neta Subhesh Piace,
PRampurs, Deil-110 034

(incaj

Phone : +01.11:2796 1017, +94-15-
4163 9204

Totefax ; +91-11-4183 3264

CIN No, : UT4300DL2018PTC 200463

frfrrrrfrﬂrﬁnﬁnnmrJ',r.'nrr.nr:r:_r:nr:nr

{ Stave of Beyand;
Design, Manufacturing and supply of offered system.

Supervision for site preparation process done by buyer.
1rsining for Operation & Maintanance
Engineering Toot set required for routine maintenance.
O & M Manual
Warranty & Test Certificate.
Scope of Buyer;
o Power supply {as required) at sampling point
*  Welding ofﬂanges on stack at pfescrl‘hed height / as per site
requlremmt
Gas Sampling pipe J tube laying from sampling point til system,
Edectrical cable / power supply at sampling point till system.
‘Compressed Alr supplied till sampiing point.
Signat cable from instalted system to DAMS.
Welding job, Cable Iaying, Pipe laying, Civil Work, Febrication work etc.
Stabilized & Spike free power supply is preferred for elfictent running of
system .
o Fuel Specific factor - K2 {Péwar plant)
» Separate Earth Pit should be used only for our suppiied system o
Continuous Internet Connection at System locstion.
¢ Regulatory registration with SPCB / CPCB for RTD Transmission.
« Ajrangement of Air-conditioned Room for Panel Installation

s & & 4 @ @

! Interior repyirepnents of anajysis cabin are 35 follows;
instrument alr & air cornpressor :
l Gas displacement : 0.2m*/min or more
1 Qutlet pressure ' 5 Baf 8 Bar
i Capacity : dOL or more .
i Air source treatment: clean, without water, dust or oll (Filter tegulatur + gas-water separator)
! Pawer supply : ‘
i Rated voltage : 220VAC

Rated power : SOO0 W (gas sampling pive length dependent) _ o
Saparate grounding, ground resistancess0 : For Yash Pakka Limited
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Errand Enterprises Private

Limitad

Coraspondence Addreve & Regd. OMow:
1206. Peart Omuaxs, Pict Mo, 8-1

Nuisj Subhash Mace,

Fitnmpurs, Oplie-110 §34

(Inca) !
Photie : +BL11.2735 1017, +84.13-
183 3204
Tolofin: : +81-113183 3204

CIN No. : UT42000L201 5PTC283463

The escalator or Z ladder :
widthai.2m ;
i Guardralf heightzd.2m

1
!
2
Iy
'
i
)
i
H
I
1
i
!
1

i
]
H

T

rerres

toad-bearing : 500kg (Consideration should be ghren that four steff work st the same time). Design shouid
consider that the hoisting of equipment and skid resistance should conform ta the technicat requirements and use.

" For Yash Ffakka ﬁmited

Sa?c in Kumar Srivastava

Company Secrefary & Head  anl
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: Srrand Enterpeises Private Limited
- ﬁ\‘ﬂ-

s Cormapondencs Addrese & Regd. Dffice:

“‘E H iamd - 1208, ot O, Pl No. 5

Subhash Pluce.
Humc.mmuou
{india)
Phone © +91-14:2738 1017, »dt-11-
4183 1264
Telelax : +91-11-4183 2204
CIN No. : UT4900DL2015PTC283483

TERMS & CONDITIONS
!{ PRICES 2 { Ex Works Dathi . :
| TAXES 1 | Extra, IGSTS18%
| PACK. & FORWARDING | : | Extra, @ 2.5% Of Basic Valve
||=3£_|§_m s | Extra, At Actual on Buyer’s Account
i INSURANCE -Extea, At Actual onh Buyet’s Account .
INSTALLM!ON CHARGES i : ! For INR 35,000 sach system + G5TH18% '

{Excluding tube/cable laying, welding, civll work, e!ectriflcatbon)

[Rp—

I.I‘ISPECT%ON 1t | At Our Works at Buyars Cost

DELNEHY : | Within 6 to 3 Weeks, On Receipt of Tachnically & Commercially Clear Furchase order &
‘ » Advance. ’
: PAYMENY : | S0% Advance along with order and 50% Against Proforma Invoice prior to dispetch of !
- materiak. :
é WARRANTY : | 12 Months from The Date of Instafiation or 15 months from the date of supply '
o whichaver is eatiier, Against Any Manufacturing Defect Excluding Consumables, i
( MAIH?ENANCE & : | The Maintenance and Operational/instruction Manual with Do’s‘ & Don'ts :

' DPERATIONAL MANUAL WK Be Supplied Along with Equipment. Comprahensfve Documentation with Respect to

. instalfation, Commissioning Criterta, On-site- Calibration, Operationat Checks, And
Maitdenance Routines Required to Undertaken Along with Penodiclty Trouble Shooting
Procedures Wil Be Supplied by Us. : :

-t
1

TEST CERTJI-'ICATE 1 1 We Will 1ssue the Test Certificate Alrmg with Supply.
w\uomf OFOFFER | : | valid For 30 Days from The Date of Quotation.

For Yash Pakka Limited

Safhin Kumar Srivastava -
Company Secretary & Haad | ep2'
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Wasts Generation Keport Month Jan -2020

N _Recovery & Power plant Waste ETP Waste _L i
L =71 ' Primaey Sludge (| Primary
- | BotlsrAsh | Limesiudgs | Secondary Sludge | Used Egg Tray) | studge { Sold
L 1. to Board MIH )
- . .
, L: Date " | u"‘m‘.‘n“’ Quantity (WT) wm Quantity (MT) | Quantity (M)
L: 1-Jan-20 | 5046 14.08. .0 o 0
L~_, 2-4an-20 | €189 61.12 0 0 0
L. 3-Jan-20 54 62.64 0 0 0
“ 4-lan20 | 6042 76.68 "0 17.36 . 46.07
L S0 ] 5479 25.98 0 0 23.56
- 64an-20 | 62,08 120.1 13,38 - 99 36.12
L.. 7-5an-20 0.5 68.34 0 9,23 T 3143
L: 3an20 | 5945 | . 903 " 8.36 0 18.7
- 9-an-20 | "51.3 35.7 1697 989 16.16
L 104an-20f  62.38 27.22 . © .0 ' 0 342
- i1-lan20] 407 759 96 9.84 56.24
|~5 12-jan-20¢  56.54 48.18 . . .0 ' 11.73 .0
I 13-fan-20} 54.34 76.36 " 9.58 9.88 69.68
- 14:jan-20]  55.98 104.35 18,83 . 1004 )
L: 15Jan-20} _ 59.08 110.34 13,59 0 17
I 16-jan-20] . 45.69 7136 125 19.8 59.82
- 17:2an-20{  51.96 52.1 -12.36 10.14 29.2
Iﬁ ‘| 18an-20]  38.28 " 64 "13.36 948 18.14
l 10Jan-20] 6171 76.26 (1322 -0 ) -32.68
a [204an-20] 6152 63 . -19.61 992 | 2936
L 204an-20]  60.41 75.02 ‘21.57 {8 35.84
B~ 22:Jan-20] 493 131434 1 37.51 15.03 33.34
L3 235an-20] 54,2 - 85132 - T8148 . 1031 1932
k 203an-20] 53 72.94 SEiz | 1900, 1800
25-Jan-20 | 6215 - 68.14 . :mzs - ~ 20.8 73.42
L 26Jan-20|  89.52 96.12 50,78 0 0
. ~ 17-Jan-20 b1 63.15 27.02 19.89 48.82
28-Jan-20]  49.09 7142 7442 10.21 )
L 29Jan-20] 4708 | 7902 “12.23 14,63 258
- 30-Jan-20)  57.2 92.3 (1511 0 44.06
l$ 31-Jen-20| S22 6746 - 6536 21,36 25,24
<
k / 0
. . ( (<
{ [ -
k | o ey &Y
O e
La L For Yash Pakka Limited
. - ' ' ' , Sachin Kumar Srivastava
- _ : Comoany Secretary & Heag Lens
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Sachin Kumar Srivastava
Company Secretary 8 Head 1.e%
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Company Secratary & Head Lo

Sachin Kumar







ANNEXURE -11

Head Office 18 858, Indira Magar,

C'/\ Srrvastav & Co. | Luckoow UP.2280%6
Wi E mail: abinshiekaris24@amai com
Chartered Accountants Contact No +89 9794808151

On the basis of book of artcounts and recerds produced before us and according to the information
and explanation given to us by Yash Pakkn timited [CIN: 1242310P19819LC005294), having its
Registered Office at YASH PAXKA LIMITED , 24/57, Birhana Road, Xanpur — 208001, Utiar Pradesh
and Works & Corporate Office at Yash Nagar, Ayodhya — 224 135, we hereby certify that the
Company has invested Rs. 2,12,47,434/- (Rupees: Two Crore Twelve Lakhs Forty Seven Thousand
Four Hundred and Thirty Four only) in Corporate Social Responsibility activities for developing the
Education, Sanitation, Cleaning towards Environmental Survoundings, hand pumps / street lights /
saler lights etc., towartds Vikage Development including activities towards eradiation of poverty and
Medical treatments to poor, during the period of FIVE years commencing from FY 2015-16 to FY
2019-20 (i.e. till December, 2015)

YASH PAKXA LIMITED
Details from FY 2015-16 to FY 2019-20
Description FY201516 | FY201637 | FY201738 | Fr201819 | LVion i
{1l Dec, 19)
Donations:
e« Education,
Environment &
Sanitation, 1B,66,131.00 10,00,000.00 7.00,000.00 30,00,000.00 30,00,000.00
Employment,
and Tralning &
bevelopment
Nai2 / Cleaoing towards
Emvironmental 1,82,750.00 40143100 2,98,966.00 7,00,414.00 5,60,800.00
Surroundings
Other Donations — Hanc'il
Pumps / Street Lights
Solar / Offerh 1,21 45500 8,79,743.00 1,62 410.00 1,20,680.00 14,29,785.00
m ey
vikage Development /[
Sical Tr 4,77 62500 8A43,203.00 31,86,010.00 2,99,953.00 15,16,078.00
Tots 30,47,961.00 31,24,377.00 A3 4738600 42,21,087.00 £5,06,663.00
Grant Totad 2,247 434 00

This certificate is issued at the request of the management of the Company.

(Proprietor)
M. No.: 427584

For Yash Pakka Limited

Sachin Eumar Srivastava

Company Secretary & Head Legat
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ANNEXURE-12.

UTTAR PRADESH POLLUTION CONTROL BOARD
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